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mittee I do not understand. Of course it
is possible for us to appoint a Select Com-
mittee of our own. The hon. Minister of
the Finance Ministry is here and I think
she should clarify. It is not such a Bill for
which a Joint Committee cannot be ap-
pointed, Now a theory has been developed
that since §§ is a Finance Bill of some
sort, there should not be a Joint Comnmit-
tee but there should be only a Select Com-
mittee of one House. I think that is a Bill
which modifies or amends the taxation laws
of the country. It is a Bill which by itself
does not impose any taxation.

MR. DEPUTY CHAIRMAN : Ail right
you have made your point,

SHRI BHUPESH GUPTA : But I should
like to know what is the position. I would
like to have your direction, We shall un-
doubtedly send that Bill to our own Com-
mittee.

THE STATE BANK LAWS
MENT) BILL, 1973

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) : Sir, on behalf of
Shri Y. B. Chavan, 1 beg to move for
leave 10 introduce a Bill further to amend
the State Bank of India Act, 1955, and the
Siate Bank of India (Subsidiary Banks)
Act, 1959.

The question was put and the motion was
adopted.

SHRIMATI SUSHILA ROHATGI : Sir,
1 introduce the Bill,

MR. DEPUTY CHAIRMAN : The House
stands adjourned tilt 2.00 p.M.

The House then adjourned for
lunch at eighteen minutues past
one of the clock.

(AMEND-

The House reassembled aftey lunch at two
of the clock, Mr. DePuTY CHAIRMAN in
the Chair.

DISCUSSION ON THE WORKING OF

THE MINISTRY OF PETROLEUM
AND CHEMICALS

SHR] SASANKASEKHAR SANYAL
(West Bengal) : Mr, Deputuy Chairman,
Sir, the new Minister of Petroleum and
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Chemicals, in his abundant goodness, has
invited Members of Parliament coming
from West Bengal to a round table talk day
after tomorrow. I do not question his inten-
tions, because he impresses us ag a very
good and well-meaning person, but why is
it that he has invited Members only from
West Bengal ? After all, if it is an agony
of West Bengal that i3 the agonv of part
of India.

DR, R. K. CHAKRABARTI (West Ben-
gal) : Tt is a question of Haldia port only.
It has nothing to do with anything else
except Haldia.

SHRYI SASANKASEKHAR SANYAL:
That is not a part of India,

DR. R, K. CHAKRABARTI: 1t is a
specific problem,
MR. DEPUTY CHAIRMAN: Please

continue with your speech,

SHRI SASANKASEKHAR SANYAL :
If there is any potential wealth and pros-
perity in West Bengal, that is the potential
wealth of India and if my friend, Dr. Rajat
Chakrabarti, has to be vindicated then
naturally the note of interrogation comes.
Why were not Members from Orissa, which
is very near Haldia, and why not Memkers
from the other parts of the Eastern region.
viz., Assam and Nagaland, from where Mr.
Borooah comes, were not invited ? How-
ever, this is a spelling mistake and I do
not make any grouse about it.

DR, R. K, CHAKRABARTI: It is a
specific poblem of Haldia. It is only a
draft. .. p

MR. DEPUTY CHAIRMAN : Let him
continue .

DR. R. K, CHAKRABARTI: He is
saying something which is casting an asper-
sion on the Minister.

MR. DEPUTY CHAIRMAN: The
Minister will reply to that, You do not
have to reply.

SHRI SASANKASEKHAR SANYAL:
My friend has got a very feminine suscepti-
bility, He thinks it is an aspersion, when I
want the Minister to broaden the angle from
the parochial point of view to the larger
Indian point of view.

DR. R. K. CHAKRABARTI : That' is
what I am objecting to. You are submitting
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[DR_. R. K. CHAKRABARTI]
something about the parochial
of the Minister.

SHRI SASANKASEKHAR SANYAL:
Sir, T am saying that it is a bad spelling
mistake. T do not attribute anything to him.

I come to the question of gas first. Do
you know what is the cost of production
of one cylinder of gas ? It is only Rs. 2
this gas which you consume, the cooking
gas, It costs only Rs, 2 for one cylinder
and it sells 11 times more,

SHRI A. G. KULKARNI (Maha-
rashtra) : Where ? In heaven or here ?

SHRI SASANKASEKHAR SANYAL :
Here, in India.

SHRI A, G. KULKARNI : On earth ?

intentions

SHRI SASANKASEKHAR SANYAL : )
Yes on earth in India.
SHR1 BRAHMANANDA PANDA

(Orissa) : Doss it come {rom the moon ?

SHRI SASANKASEKHAR SANYAL:
He is moon-struck. L -

That is the one guestion which the hon.
Minister wijl kindly consider and sce whe-
ther the gas ought to sell so high.

Now, Sir, coming to the question of crude
oil which is very important, this naturally
takes us to the Sundarbans. People ordina-
rily think that the Sundarbans is & place
of snakes, crocodiles, tigers and all those
ferocious wild animals, The Sundarbans
means_ it is a land of gold, So, the explo-
ration for ciude oif in the Sundarbans is a
long overdue =ffair, I do not know what
was done before. But 1 would like to kvow
how far and to what extent my (riend, the
present  Minister, has taken steps ahead
because in the Sundarbans you can explore
not only offshore but also onshore, we can
explore both ways. Then, T would say that
a part of the Sundarbans is in Bangla Desh
and a part is in West Bengal. That being
s0, i1 is worth while considering as to whe-
ther a joint Indo-Bangla Desh sector cannot
be thought of and a plan concretised for
going ahead because there are many things
in which we have to go on accord with
Bangla Desh_ and this is a sector where it
is worth while,

oNow, I took the thought from my friend,
Dr, Rajat Kumar Chakrabarti, He js a good
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teacher but a bad opponent. Yesterday he
wanted me. ..

DR. R. K, CHAKRABARTTI : 1t has not
been proved yet,

SHRI SASANKASEKHAR SANYAL :
1 have found—you are a Barendra Brahmin
and also a diabetic, You are p dual perso-
nality—both a good and a bad man.
(Interrupiionsy 1 am only saying about the
exception in thagy community, Exception
proves the rule.

Now, Sir, the Sundarbans are jungle areas,
water-ateas,  Inaccessibility to the place
where the potential worth is hidden, that
is a factor which has to be resolved. The
problem has to be resolved, That js a factor
which has to be considered very seriously
by the hon, Minister, and there should be
full, free, quick arrangement for railway
communication to the different parts. And
this will also make—the communication
with Bangla Desh through the Sumdarbans
easier and more necessary, and more desir-
able results would be forthcoming.

Sir, coming to the Haldia project, to me
it seems that the whole project 1s a dull,
unresponsive and idle propositon today.
Again, as my friend, Dr. Rajat Kumar
Chakrabarti, told me yesterday, I empbasise
upon the fact that things are being done
piece-meal, That means, whenever you do
things piecemeal, you are not having a
whole, comprehensive picture. Therefere,
there must be a blueprint of & compre-
hensive project in which you will fix up
not only the petro-chemical, fertiliser and
allied and ancillary industries but also there
should be an integrated set up which will
look like a business which is about to be
done. There is one atrocious thing which.
will surprise vou. This Haldia project will
give opportunities of employment tc many
focal persons, After all, rationalisation is
a factor. But how is it that the office is
here in Delhi? There are so many indus-
t+ial undertakings, public undertaking. pub-
lic welfare undertakings but how many of
these have got their offices outside Delhi,
either in Calcutta or in Orissa or-in Assam
or. for the matter of that, anywhere away
from Delhi ? So why is it that the office
should not be in Calcutta whereas the func-
tioning should be there in a corner of Ben-
gal and very near Orissa ? Therefore, T will
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expect the hon’ble Minister to categorically

state fourthwith that he will see that the
office is there.

Sir, our Chief Minjster was looking for-
ward to Haldia and he was expecting that
he would give many appointments there
naturally a very fickle and idle cxpectziiion?
He fhought ¢hat the people from the eastern
territories.  Orissa, West Bengal and from
otbex: eastern: State—could be accommoda-
ted' if the project were on an integrated
3135;:: The office should being to function

Coming to navigation, the floating struc-
ture {nust be get going. Presently they are
not big. If the small craft have to be pushed
that would pe very costly, Therefore, it
sl;lould be widened, The communi‘cat‘ion
channel has to i
i be more amenable to big
smoothly.

Now what about a railway connaction 9
T}.le other day ther was g talk. One cf m);
fne‘nds from those benches. probably Dr.
Rajat Chakrabarty, mentioned about a rail-
way connection, The Farakka Head on the
o'ne side and the Haldia Head on the other
sn.de ‘shou]d be connected with o commu-
nication by railway. What the route will be
which  would be safer and quicke;
these are things to pe decided by the Cabij-
net, After consultation with the experts they
should find out how it can be done.

Now I have a very ticklish thing to state.
I hope T will not be misunderstood.
US.S.R. has extended ifs helping hund in
the matter of exploration of crude oil. Well
and good. It is a friendly gesture on the
part of a freindly country. But the empha-
sis which has been given in the monopoly
of doing everything at their instance without
using any man or material from Indiy seems
to be very intriguing and disheartening, They
want to help us by experienced technicians
and big equipemnt, But is it not a fact that
today our small and middle industries as
also some of the big industries produce
equipment, nut, bolt and other things which
can be used. 1 can understand the Russians
not taking any risk with any man or material
which is not exclusivelv their own.

But we have also our point of view. We
want to take from them all that we have
not, the big machines, the big rechnicians
and the big brains. I have no sensitiveness

that things cannot pass
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nicians, our boys, some of whom have got
their training in the USSR. They are quite
competent, [ had talked with some of these
people, They say that their hands iich for
doing these things, but their hands are not
given any opening Sir, we have produced
some materials which can be fitted into the
projects. The USSR technjciang at the top
can have our boys tested, whether they
answer the requirement, They can have our
materials al-o tested in order to see whether
these will answer the requirements. 1f they
find that they are not worthwhile or below
par or below standard, they wilj reject them.
We have no grouse or gumble. But what 1
mean to say js that in every bilateral deal,
there must be bargaining at both counters,
the counter at the USSR end and the
counter at the Indian end. After all, if we
can be friends on the political plane, if
we can be friends on the socio-economic
plane, we can also be friends in ventures in
which we are witally interested and in
which also they are interested as friends
in putting us on our feet.

Lastly, Sir, I want to know whether there
was any dialogue with Iraq in this behalf,
whether that dialogue has been closed or
that dialogue is still continuing, If it is con-
tinuing, at what stage is it now. So, I mean
very well of my friend, the Minister, I
mean very well of ventures that he wants
to make because, after all, in this field we
have not yet come out of our cradle. How
long shall we remain in the cradle? May I
ask mv friend, who is a good man, not only
to be satisfied with his goodness but to be a
little firm? He has to cultivate and develop
guts, Sometimes good men are very decep-
tive. They look very well but they are
hollow. But by assessment of my friend is
otherwise, He can be both good and bold.
He has to be bold to the men of his own
country and he has also to be bold at the
negotiating table with our foreign friends.

SHRI BRAHMANDA PANDA : He
handsome 100,

SHRI SASANKASEKHAR SANYAL :
Well that he is handsome is undoabted,
but compared to my friend, Mr. Brahma-
nanda Panda, everybody in the House I3
handsome.

MR. DEPUTY CHAIRMAN : 1t is not
very complimentary to Mr. Panda, I think
Mr. Prem Manohar,

is

ih
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St SW AAGT (STTHRW) : T9-
qamfs o, o gW qafEaw %
AT wA@T F FEFT I T
FLR® & | AT qrafaaw i Sfaseq
F AT FIY g7 Tl AEE
I XT A@A L WX T AT F A
ag FE fF gWr AW ogE} WM &
FET R WEAAIE § S g SATAT
AEAWFAT FT F9 § FH 25-30 Ff7-
9T AT AG (R G FX W E | FE A
&t g fx o, fuw, ST aefer
IT FEHT AT A FAI JAET  AgA
FE e ooa

gHIR AET ST mw%lg?fa*r%g“
WT @y X @ F grg RO
R qE fFd ™ g s
g ST AN TH ATH &7 ST FQ &
fe agt 97 agd € dF F WX
froit ) oA & Gra-E™ 9HE W
oY fefemr gy @y &, sud ot g aSY
aram g fF agl 9T wTH aeer Jw
frerTr

EEEIEE R U R R S AU
W & renfrE i danfas 9wfa
g Wr g, I9% FNA9T A Ogwd
ol 9gd FW & | TH gAY WAy
# 70 9TE T AT AAA fAA @r @
st & gAt sEwmEar ¥ aga w9
¥ | mfag g@ %T s dET ¥
TR FT Q@ & | T§F & g1 e
10 a9 ® @ I #1 ArFwashar
4 FUG T & AT | THET qqT 2
& ae MIATERRT At # stravAwar
T AT 10 WA F BT SnAM | AT
{ g oo ASHENEI UL
FLAFE ) AT o w1 gwR
ATTAFAT &g AT AT T SAAAT
I oEH wAAy § fF a7 qX Had,
Az, #faRz it gER wer
T F faq WA T w7 fo
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giar wfee f5 g w9 39 s
]I A7 F@, ;s T ATt
qu sefgaw Iadwwe, ffuwa T

| EfTATEAT FT IAMTHC FS  AAA

9% 9 AW § | EER TG A
T feaz gl § uwuw, @& ww
aF & T Jew wlearseR wAiE
TOT AT FA-a€ GieaEsy «qre
Tga fsdT W@ ¥ IE@
FIW H 120, FUT FT FIA-a€T
Ffearsst e A fqfrea fear
g, fewsr Sgwem s ft g™
HEr St wg off 1 @@ 9T IR
Fg1 fF g aga @31 feegmd an
FIr € AT gH §AFT FEEAT FY ATA-
WHRAT & 1 Sk T, W ATA /AT ST
¥ qg qoT W@ § F 4 a9 I
fa9 gu @ §gEar 3 & fag
A g, @few = F@w e g 7
*T AEA FT GRS AT TG
30 W@z g &, A 70 9T
TR ST R E | W A R gArq
HIEEFAIT "G X AT q§ SOH,
AfFT gAY I FT TE AT A
g @, gw faegwr Fgy W s
¥ 9w W OE )W A 3EE A
¥ fig faar & f& gw @ g™
F TrET ATH-FANT g A0, 4 T
I W S FATA FT & ATIEEAT
gag 10 @ @ qO g A T
a9 & AR w5 sy %T AW
TR AT FGT | WAL gAY Hev
it @ oI + fawm feaw fw
10 g1 & &g @ 12 99 9,
15 919 & gA T I F U FT
[, @ # wwwar g 5 g ww A
X W T AW RO fF omw

T AT A TR g wAr g3,

wife 3 A1 afew 8, freet S
e dEEy &, edw ¥ ww
' OFT Tl qigw § | 99 qF
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T g § foqw @ @R
foeger fafrae Somm &t &=,
™ wuwg § f& ary wfaw @
9 @FAT | a7 § gy "l S ¥ aG
o awTg R fRaa fedi @ @@
T Frq?rfarq—c' g1 SEw e
g7 9% '@ TEY, IHT qvﬁrﬁmra
fFaaT grIm

T 9T FlearEad @7 987 w41 3
HizaTEeC &7 19 free 6 4 7 840
I ¥ 9% FI 959 U TH HAT
P 119 TT TW T@ & | W
F Q¥ 119 T UFRS H ¢ g |
6 dTl H FHIEE ATF TISHAF qGT §, 9
F1 IS G §, Be qgr 2 AT foad
TS T A gL ag @ F 9«
TgHe F TS § o A1 g | TEH-
#zT & 9w fegeam A 16 wTeed
g wleams ¥, 3@ § Fad 5
e fasy geEt ® g, ar 11
e MEHHE & g+ odr ¥
SMAT A m——aw d@ A"
Tqifaee aEts 1 fem o Wl
g, 7 & faFwds @@
g ®% FW T FEA 99— A
W FA UE AW fF FEEr
ol TN gty g, foogemd
wEw & S fF wwd 11 wirew
F FA We Ffgdr 9 AE TR
3 ? 70 e WiewE W &Y
wiedzeR #®1 Ok g 7, ¥
oY STSFoA QX7 AET & 9@ 1wy
st Gfeedzg w7d), Y foe 71 g,
g8 & SeW e famr @
9% 64 #, f& 1970-71 § ofsaw
9 & S gw@ew g gfearssted
F 98 54 TWE g AR IqH
Fafeom # wsae &R A 65
qwde 31 1971-72 ¥ ufsqs §%eX
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TS AT gz qHRI F 65 ¥ 75
g Om g Y A 7 oFure FT
T gAl gfefadt ofemw dd7
H 54 ¥ 758 T AR EH FeA F
@ fafer w1 ¥ AW aw @ &
#T gA | 3F g | Afwa faar
ST | AT AMT AR & wadwer
AT AOET WS AT @ E TA-
g & AR | a ¥ fFE Aavg
¥ I IEW TX 9GS ¢ W OWTE
q¥ AT Fg 64 § F F9 Iq FT -
der-afpfade T &1 % af
AR wveg § ¢ § gwerTw g fF
W &7 UF-UFm Afdq ATE A9 F |
gafae o @ & frasw fw
HTEHT FfzATeATd  Fearesr? e
L O L IR 1 B o
qREew gX A1 dgdl A # W
wag 98 few o & = 2w wo
g T 45 @ AW aE
QE 1§ RIS FHEFT ST HOE AT
TEl @ T, AfFq S d#Ew § aQg
TTH qTa AT @G & | = wleare-
FE ST FIET W F Ag WUAT FAfaey

250

d e AW Q@ §, 101 IT 102
I TE & |

qafaan s |EE qar (sf o
Fo FTAT) © 1159 WE |

Wt oW RAAET : 10 ¥ I E |

FEr ggar AfF a1 fET 20 T
FEATEST # FRE A g
fregom fRar w17 I & TaAHe
IAHRT B GraT 1 A A AT AT
g fF WAz § ¥ Adi @w A 7
® o1 THY gUET Y, F AT o9y
giifsam ardfsr o, fawsr gra wEa
TWMAC F WX I9 A TH AR
FT AT 7 F g AW A T TqEAT

# gfefad 54 & 9 T 51 W | A fawr @ @ TR HET ¥
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aifed | gArd s WEAr £ R
o 0% ¥ gAt W F AW §,
ag e AW F AT &, FL BTA
A9 & AL & | 9T 9§ AUAT F9-
fady 1 100 ¥ 115 W AT gFA
gar s gue wiEg g, afed %%
¥ ag a9z FT 54 G 51 7 AT AH 7
Tg 1 U KW 7, WA AGI1972-73
U T EAC T %
IS dGT T FHG F1 FleArgod
Hrg wE @ W] F fAw GAw g
ufeeiem w3dr #t fede ot ame
aT TE | IR wEEH W@ g | AfEA
7 gw aar< g fF g st arfaser
§ grfezs =W FT 7

AEEYS & fAw o 9@ 178
gwFTE TS g% |, fam & 89 qHv
gt uF A § wfaw T ¥ a9
gt & | T qW F @y A SR
yER. FC W g ) FHTH WY
FOST T FeaTsd A XS AT
F IO ¥ fAu @9 FT @l & | AT
FAA ATEN AT FZ dTH & F71H
TEY @1 qEHA | FAT AL AT SYosfTo
fodro, FMfomw fufwsy, wrEAw
fafredY, Arzafan R A 1 qag
qaTT § IAH qH T I FoT FY
W EoEE g W] e gl TR
a2 @Y, 78 9 s fF faesr arede
foar sw | oo fawwr A dw &%
IEAT ATIHE T | WAF @ Q9
ETE g | 120 AT FT T &, TN
20-—25 9THE AT 30 TIHET TUIEH
Fiea & a1 9% fag g9vE arzEw
A0 | FITHRS § TE A58 * fg’?
oF A aF %3 T@ TR qrEEw
& fou 9w | Y ww & AT g
Fifgd SEF AN AR, TF AT fwa
R § | IHT gH FUST FWAT AR

[RAJYA SABHA]
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T W § AR T EW A 43 g
Ut Afqal &1 FT T FF qU AW
FT AT AT THATT T W@ & | #A
=T & @ fag | fawger medAe
forrEre § ot SeEr s arfad
fqema & .
FT ThH HAT WGIRA F A g
@ ot fr fFe @%@ &7 37 v
9, a1 I qg FaEr 5 g
feame g 9@ @ & fF ot aw
ST ESfHEd aTEx 9@ WA
FT G, IT TGN 99 Wegwwr aomad
A 9 W TF AT G G qF ITH
W rEt § AT SAE S e d
g ¥ 3fes |WT X 393 T ¥ qm-
9 =W g AT | ST R A
&l fear s, e ¥ 9w difee |
T AT R w7 uer @t -
TS | FF TAT JIF IT T€F g @Y
YA W FT BIAT IR AT AW H
AT AT TG AR F ogwwar g
fr foam medd & a0 Y R o#y
YT AT FT A QT aw e
T FT F AWM | AT IT WY
faemm @ o s, &t af, war
I AT R At wEE AgY e |
#F WA S ¥ v v s Smew froe
#@ o Wt w1 gArsd | oy
= W Ag A o g fF 3w
T & g exfe ar feedt @y
FTE TNT TAT 3F & A% Q-3 -
T G AT FAT ggaT & Fafw
HA FET F AGL AT TAT THT
FYA, BT ITF T T 7 AT
a1 7Y ST FEr fF oama T wdww

B R IR R ¢

X T AR X FSAT qq,
foradl gar gaw ot awx o @ &
T A T G | QET T AT F AW I
T T < A A @
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&1 7 gurdy g Aifgar § 1 7 gErly
Taae Fy Aifear § 1 gET &R0 g
fF defaam & &S gafa @& &Y 7E |
97 TE gHY AT g WY g ) W
for 7 5 & sWsiew # FeT g )
zafee @& fiF & =mgar a8y, afew
g® W Al w1 g fF S Fdww
9 Y8 & S| wal @ FL AGY TAT |
AT HUTT LT TIAT FieATEoy,
T AW AT gET Hfawew F fog
1T T ST TG &, AfHT FET Hfa-
AEHG O 2 | ST Sqh-HTH [T
FIA & IART AT TS forF, AlHT
IqY FO @i AT Ag & ; Fw
SAF-UTE [ foReT 7 el @9 9 ghm |
a2 g8 AYTAIE F WT W g,
Tz fafeardia #1 &9 ¢ @, T7
FIYAT FT FEA 9T g, INFT AW
& % @Ey ¢ w78 gTad
Iy ¢, afww st g #Av 2
T FATT  FISFIE, S BT
IO FEAT g, oML gH o9
T &1 foEmEms &1 QU FT
§ @t sF-ARIET §UA 9T
S1eigl

# g 41 faaz | wfewew & an
# wgr Jgm | afaw qwy Ag
Ffwwew F agd a9 faee & FH
¥ ww o= g1 FI fawe @ A &
AT qiF B AfgEw HfAFew aarar
¢ fer 3w ¥ fed 9i9-5: AW

¥ qwI T gAT % | IAF WTEAW
F 34y, 4%, 5 &, 68 (A T
23X AR SAF-WIHIET AT Gl R |
#fpa ol oF TERHE TIg Ot |
FIE F79 qE TS 1 T FEAE
fr ot FHIE & foe g e
TfE® AW gQ §, AR oTTE &
T TEd HIT AT F ATAT FATAT
£ RaE gt & 1§ FA ww ag
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e g fF oawad § FegAx &
few #ma o wa faaar @, F5u-
7L fF9 FRa 9% A @o=ar g ?
AN A TR BT FE @ T
T 9TAT §; FE ST FE T ITH
W& X 31 IR g ) wfEw e
@ EES A A # gX AW
TR AHe T GASAT g9t 2 IAat
FETE FT AHAT FAT ggAT 2 |
aer wfes & IR & IR wo
T wF F | TF AN we @
FISTT | ST 30 EATT ®o HT A
g al 40 T To JqF FIUCF § |
A A TS AT W@ g AT TEEy |
S AT F7F &6 ¢ & 9@ Fz @
T, WfET S e & st g
ST OO ¥ FIT 3T wo ¥ 6qY
Fo qF wF 3 IR yw H A,
fredr @ @ ¥ & ) oy A W
FX AT AH e fex & whew

Fl FE WOfREES gar & 7
g A qAfmarEw TF g |

IE IET  FEFew @ AT g
a9 A 100 =7 &7 fear 91 a7 UG-

| T FT | | 3E Y, T ArzAe

FEA T W AT Ao AFEA e
T | g R O fEEr 9 #y
FAI g F1 ¢ enfax g3 afas sfawey
g Mz o= &Y Ry dwr Ay Swfa
T #3dr & 1 s F amTT @)
AN WIS AT £ I I &
T g 9% FIE FIW AW AGH F9AT |
ST g & 379 W ! S gt
F FET 2, 3 T A e
FEM §, & ¥ q9 qar 9% g9 &l
graaT a3 | fo dwt |/ oz afaw
Ffawed #T WA AT §, F@T
afts sufa 21 Wl & 1 # gER
ggr wWar At gf g | 3N FRd
F frogmy g fed @ ¥ 9@

/
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[ 57 wrge]
TFEEAE T 8, AfFET S & fag
FA IE ¥ T UFH @ W@
g1 J7e cfom F fag =@
JHYTH ¥ g a1a FJ &, Afwd 7§ FT-
9T F @A qAT | G
dfee uw sfeww 2, afer & fasa
AR Ty IR A wG = A
fawar 3 | 99 & faqr F14 ST ==
A8 gFqr 99 9T &7 FRe Qv Ay
g = grAr Afgy | g uF Sw
faest 1 7 FX W@ § | q7 G-
fiw Gfae &1 us o AT TG g
qg #95 ¥ a1 T agr fapar B )
500 M1 X & 9g FgT o@r F &
aT F qrg wfsfcaw € F o F
T §A FACHEr § I AT JW AL
FET FT FIT F A g, AlHA
avEE F1 GoHE((<F QAT FAYT AT
gma T ox faar § )
MR. DEPUTY CHAIRMAN :
please wind up.
sft W AAVEY : q A O Al
wgRE ¥ FFr fF ag {4 § R
a0 A§ & 57 9w e AN
R sy Afaal 7 qawd afEdT
F@ | w7 aF Fq JuAT AfAT A
qagg  9f@dT qg K, q@
FE S AW AT TG & | AT A
arat & fag feaAr &1 sawar &%
AT =g fFal & AW 9Td,
afpT v @9 a@l #T oww &
FAAET & T SE T AT WY
ITRT FT GFd g fF TAR M A
Iafiaar # H& geq qmwi 9T fAq )
gar g9 9T & oI &1 GFE -
W gHART FA0 SR SEGEATES
ofifrd & X gax & A
qeq fAddr T guR 3 Fr Y-
firm faw@ g o@dwr | A oW
A T AT HAFE I AT B,
&% &1 wFE@ 2, Sfwmw wRaERe

Now
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F OFFEA F AR g AN G
A1 fae Tmi 9T faw <@ mert
FAqT W A gq agt feqw F
@A AR wEwe FAEW A R
AT @AY, W OFW FFAT @A
AT FmEEr N F fAu qvEd e
@H AT o eEiswE w1 mEr
T WA HT AW NS FFaT TAM |
al 3T Fml 9% qm 22 fewm &
qifsT T 3O faT w3 9% 9
% fafafes @@ qmy &
AW T§ TR FT QT N | AW
s T Awwm w1 me dfsw
X zZezw fafeg ®T F 9V FW
Ffed, asit gw v safy 2 wder

SHRI A. G. KULKARNI: Mr. Deputy
Chairman, Sir, T propose to assess the
working of the Ministry of Petrolaum &
Chemicals in the prespective of the impor-
tance of this Ministry to the economic
growth of this country. Sir, we are all aware
that since the Second World War, in the
whole world the utility of consuming petro-
chemicals, fuels and energy has increased.
To my knowledge, if you take the pers-
pective of the world consumption of fuels,
it will be seen that previously in 1937
80% of the energy was produced by solid
fuel. In 1971 it has declined to 299, while
oil and gas consumption has increased from
13% in 1937 to about 67% in 1971, Apart
from this_ Sir, the utility of the oil, crude
oil and petro-chemicals has increased in
various fields for the manufacture of fertili-
zers, synthetics, petro-chemicals, for indus-
trial and other domestic uses. And this
material has assumed a world-wide im-
portance.

This is taken as an indicator of the eco- "
nomic growth and that is why, Sir, we are
to deal with the performance of the Ministry
in the light of the position it occupies as
regards how much it contributes to the eco-
nomy of the country,

Sir, as has been mentioned by some of my
colleagues, the requirements of this country
are expected to grow to 40 million M.
Tonnes at the end of the 5th Five Year
Plan, And 1 feel that efforts, more strenuous
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effort, are required to upgrade this Ministry
and to upgrade the work of oil cxploration
and ancillary production to that extent.

If you see, Sir, Japan is at present con-
suming about 200 MT......

e SHRI D. K. BAROOAH : 250 MT...

SHRI A. G. KULKARNI: UK jis con-
suming about 100 MT. France is also near
about the same figure. Sir, our requirements
will be 40 MT. That shows how much back-
ward we will be as regards the consump-
tion of these fuels.

Apart from this, ] want to draw the at-
tention of the Minister to the very strategic
importance of his Ministry’ particularly in
respect of oil exploration and pnroduction
of fertiliser, Sir, everybody i aware that af
present there is oil shortage in the U.S.A.
and there is a criticism against the U.S.A.
Government for not taking proper care for
the development of resources or that their
rvefining capacity was inadequate, Gulf coun-
tries like Iraq, Iran, etc. have become
hotbeds of world politics and domination by
the two world powers, the U.S.A. and the
U.SS.R. In the light of these things, the
Minister will have to be very careful re-
garding the Ministry which he is heading
and the progress of oil exploration and
manufacture of fertilisers,

Sir, I do not mean any disrespect to
any Minister, but we have seen that during
the last 5 or 6 years, 3 or 4 Ministers have
beern changed. I do not understand it. It
is one of the most important Ministries.
I rate this Ministry as No. 1 Ministry along
with the Ministry of Finance and Industria}
Development because this Ministry is going
10 change the whole economic structure of
this country, Therefore, a stable Minister
is the first requirement of this Ministry, I
am also aware of the efforts made by my
colleague in the Lok Sabha, Mr. Malviya,
to stabilise this Ministry and for taking
strides in the direction of oil exploration
so that we are self-sufficient. Everybody is
aware that our requirement of foreign ex-
change becausc of the iadequacy of oil
production will be to the extent of 1000
crores by the end of Fifth Plan and at pre-
sent we are spending about 150 to 200
crores for fertilisers. This is a very stag-
gering figure and it has to be attended to
9—M164RSS/73
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, Before going to other items, I want to
! pinpoint the problem regarding foreign oil
companies, This problem is hanging fire
for the last 5 to 6 years and no decision
has been taken. Negotiations are going on.
I know there wag a comment in some
foreign daily newspaper that Iran and other
countries discussed strenously for sia
months before nationalising and taking over
the foreign interests, Here we find that the
Government has not given proper atten-
tion to nationalise all the foreign oil com-
panies. I brought to the notice of the Minis
ter an opinion given by the Law Commi-
ssion and he lightly brushed it aside, Per-
heps he might be knowing that the Law
Commission has advised the Government
that there are no agreements whatsover
between the foreig noil companies like ESSO
Caltex and the Burmah Shell and the
Government of India, What is existing
is a commercial type of letter between the
Secretary of the Ministry of Petroleum and
Chemicals at that time and the oil comp-
panies written about 15 or 20 years back.
Keeping in view the foreign exchange drain
and the anti-India attitude adopted by the
foreign oil companied during the Bangladesh
crisis, I want to know from the Minister as
to why the Government has failed in its
duty to protect the interests of the country
even though there was the opinion of the
Law Ministry.

1973 ]

Before going to oil exploration, I want to
draw the Minister’s attention to two or
three other points. I am told that during
. the Bangladesh operations, it was found
out that our storage capacity is only 15
days. Now, they are trying to raise it to
40 days.

SHRI YOGENDRA SHARMA (Bihar) :
Only 3 days.

SHRI A. G. KULKARNI : Whether it
is 3 days or 15 days, it makes no difference.
They say that they are increasing it to 40
days. I have read in some article that the
infra-structure like jetties, harbours, ships
and pipelines, has to be attended to. That
is why I said in the initial stage that this
Ministry requires a stabilised Minister who
can devote most of his time to the Ministry
and not to the politics. For that purpose,
I may draw attention of the Minister to the
infra-structure to be created in a stabilised
| economy or a stabilised production pro-
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gramme of oil. Here, Sir, { would also like
to draw the attention of the wavering mind
—1t do not say it laxity—in taking decisions
as regards oil exploration, particularly, off-
shore drilling of the oil.

For the last six years, T have been hear-
ing in this House that some Mitsubishi
business or a Russian offer is coming. I
know Russia itself is begging of America
and Japan to have the oil exploration tech-
nology for the Siberian plant and we in
this country are still depending on the
Russians’ advice as to what technology for
oil explorationr should be applied. We are
told that the Mitsubishi plant is coming up.
Let it come. But I would draw the atten-
tion of Mr. Barooah that the oil exploration
is not going to wait. You know the gulf
countries have started quarrelling with the
Western countries. One day will come when
the guMf countries will have got the same
attitude towards India. when we will be
stranded for the availability of oil. So, the
exploration programme, particularly, the
land exploration or the gulf exploration or
the see-bed exploration, will have to be
started without any further delay. Take
whatever advice you want and take a deci-
ston in the interest of this country, but do
not waver. In this wavering and wavering
no decisoin takes place and year after year
we are where we were.

Why I want to say this is because T am
told that Iraq has very recently offered us
a large supply of oil on a permanent basis
—whether it is on a 10-year basis or a 15-
year basis it is for the Minister to confirm.
I would request the Minister to accept that
offer immediately. T know that there is a
demand from America and Russia for oil
and, therefore, this offer from Iraq should
immediately be accepted. At least the re-
quirement for 10 or 15 years should be
ordered just now, so that we will not be
at the mercy of other powers.

Before going to the other sector. i.c. fer-
tiliser sector, T want to make only one point
with regard to the oil exploration pro-
gramme. [ have already stressed the neces-
sity, I know much work has been done but
T also know that the Malvia Committee has
recently given a report on the Oil and
Natural Gas Commission’s working, |
think the Government of India is very
seriously considering the report but while
considering the report and taking any steps,

—
——— -
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a few structural changes required for the
enormous task which we have to face in
oil exploration, oil distribution, have to be

considered at an early stape.

The second part of the Ministry’s work is
as regard the fertilizer programme, Before
going to fertilizer programme. there is one
programme—which T wanted to comment
upon—that relates to the increasing refining
capacity. I said that before taking over of
these foreign oil companies you take proper
guidance. But before that, these foreign oil
companies have got an in-built expansion
capacity. Why don’t you underwrite all
that capacity on behalf of the Oil &
Natural Gas Commission or the Indian O#
Corporation ? You can tell them that this
is the capacity which had already existed;
fet that be with you bul take the decision
that the expansion can be taken over by the
indian Oil Corporation so that we can
utilise that refining capacity. Again, what
I stated before, I am told that Iraq has now
offered about 112 million tonnes of crude
oil which you should immediately under-
write so that the future generation will at
least not suffer on account of the shortages
of oil. Expansion of the refining capacity.
whether it is at Mathura or Koyali or Goa.
has to be looked intoc immediately and
action taken so that we will get the maxi-
mum refining capacity for that purpose.

Sir. about fertilizer, my friends have al-
ready stated. At present we are spending
about Rs. 150 to Rs. 200 crores on imports
of fertilizers. Onme of the reasons why even
in States like Punjab and Haryana where
the rains were quite normal production of
food could not keep pace was the lack of
fertilizers. T need mot go into that fertilizer
scandal, the increase in the price of ferti-
lizers, the blackmarketing, the functioning
of the Fértilizer Corporation of India, the
distribution system and all that. I do pot
want to waste my time on them because
50 many times these have come up in the
House. The Minister himself has admitted
in the other House as well as in this

! House the shoddy working of the Fertili-
i zer Corporation of India.

Now I am only
drawing your attention to the need for
taking quick decisions to create manufac-
turing capacity in the country. Here what

. has happened is, these so<alled radicals

|

—_—

and socialists—whoever they may be
whether Forumwallabs or non-Forum-
wallahs—are creating confusion in regard
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to the technology to be adopted. When
You start negotiating with any country for
the creation of fertilizer capacity, they
will start an ideological wrangle as to
whether Russian technology is superior or
Japanese technology is superior or Ameri-
can technology is superior and somebody
obULts in saying that Indian technology is
there also. I know that; [ fuily appreciate
and T am proud of our Indian technologists
but there are limitations to our Indian
technology. But the point here is the leftist
parties particularly are bent on confusing
the issue. At present the Ministry is think-
ing of crealing capacity by setting up 11
fertilizer plants in the country. And Mr.
Barooah once told us here—-it might have
come right from his heart because he is
not a slogan monger—that his interest is
farmer’s interest. If You are really trne to
that sloean that vour interest is farmer’s
interest. then you have to take the decision
right now in this matter, What are vyou
doing with the Japanese offer. The Ttalian
offer ang ether countries have also offered,
Whatever it is, you decide which offer vou
would aceept. You take a quick decision in
the interests of the nation; youn are the
custodian of this Ministry  and whatever
dJecisfon vou think fit you take, Don’t waste
time over ideological grounds, About this
Indian technology being availahle, 1 want
10 know from you whether any fertilizer
plant is based on fuel oil in India and
Indians were associated with it We have
not started any fertilizer plant based on
fuel oil. Whatever technology we have
developed, it is based on coal, naphtha and
so man: other things, Even the technology
which the Fertilizer Corporation has s
bused on some technological tie-up with
the Iialian firm Monte Catinni or what-
ever it s and whenever any new plant is |
erected the whole technological and solla-
boration fees will go to Italy. T say vou
take the maximum benefit of their techno-
logy but why are you withholding other |
technologies which are going to come into
this country because in this country no I
plant iy started within 5, 6 or 7 years. The
maximum is 7 years. [ do not know
whether any plant is started within five
vears. Steel plants are languishing from
heing commissioned. With this Japanese
ofler we would be able to start a plant
within 18 months. We are spending crores
of rupees on import of fertilizers and the
country Is at the doorstep of a revolution.
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1 if' food is not made readily available to

! the people. When you say that the farmer's
‘ interest is your interest why is not that in-
| terest coming out in the form of necessary
action? You will probably reply at the
end that very serious discussions are going
on and that sort of thing. 1 do not want
those serious discussions, Take a decision
iquickly and if there is any lapse we may
suffer for having taken a wrong decision.
It does not matter but we should not
suffer on account of doing nothing and t;al-
ling a prey io the ideological confusion
that is being deliberately created by these
radieals who do not want this country t_o
develop but who want to see that this
counlry is politically subverted to some
particular ideological point of view,

st e Ho fr (wwe W)
WATTT ¥ Ay § Ag9 IX @ E | T
oF Gar garm g foed 7§ gawi
FIT FT FTH T AT g JTAN F71 1
# v geFvll S # 99 anT F AT
F1 g B foaar agr age & gaw
YT FEFT T AG 67 v § 1 W
3G W WA wiearsw. Hfawe,
difqaa, 39, dIRT oW, A, gAE-
FETTER A1z ER § FfHT oy S
& v g wET § | AT e g fe
w  fafrEt ST T A R
TEr O | F at ag wwear g fF gua
wer 0 Az R fr AW EW AN
v ad & w7 fufrere mEy fow gy
fafreer &1, 7 Y @0 a1 TE T Ay
JRAT | F AT E R T @

SHRI A. G. KULKARNIL : At least we
wish him good luck. ™, . -

st T®o o fam: 7wyt A
JTEaT § AfFT 9% 3@ 3 5 Afwea
a4 § dva-are 9o ager W, &1 A,

o Tl g | g A A g



263  Discussion on the
[=f gao o fam)
T § o v ot 3o fafaedy & awee
TS gFAT § ¢ A | TEE
T OW 2, FT AT 2 7 F7 gg Aifa ar
TG 9T AT A o g qum i |/
Ffaar ®0 1 wTw ST WES 2 |

H SURT AW A A AL AT,
g o o 7 e 1 59 1)
FATT aTga T S qH & | F Q@
fawat a3 w=t FEr g e
X TEY HieATEo | GiEaRerT & o
39 f5 g W F S T¥eE AT &,
I HAT ¥ 34 ATG A FT AW,
f6e 9 farsw frar 19 wm@ o &1
AT, fe foggw fFam | o9 s9e
g fF ag 8- @@ & FT A AT L
A SRTT qfsqs §9T § | a8
A4 G fF 7 wa wfady #1 Ry
60 TTHE &, AfF I gfeqs e 71
qIHETHAY W@T AT @ 50-55 9T@e
¥ wuret A grT 1 Ay a3 geta R

qIT B, B G A AT AG 1 H

AT § f afsqs daex ®1 agrar faar
S, Afwa wore afsas d9ex w1 qgman
A FT AOG FAA GTET T, Q) &
F@ wm-ahtar F o afew
dFT 7 gt 7§ W A g AwAr § o
A9 WEd wx afrer a1 o uwe
HeATES AT Forraw fegeam # acs
§ diEz § 1 wEe oF-aY # oF &t
&t 9 HfeT a1 97 oFT wwy FW
S 37 A 9 i % g §, §%
ARG I TR FIW €, 35 FAT GFT
sfw 2, siie sifed, 3-4 Frdfome ax
THE 997 8 MT a| ad & 0
fEegwm #t 1 97 e foeg &
T @ I9F N4 feeqma w2y o |
A= feaiegsm w8 €M amer 2, o7 q
TR RAgaw T grar sk aw qw

[ RAJYA SABHA]
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Ffearax f@Eegem a8 gar o)
S F ANF! [T T FgART TG
T gFar | # R 9fq aErfa e
FIAIE | # OF W gAT ) A I@ar
g | =9 waram Fr Wy wleazex &
ey ® qU T & fawagrd 4@t 2
¥t e fafredt wieameat aar | g,
1 o fafaey av1 @ 8, @ |
e fafredy aor W@ g 1

it T feri} (ST vam) -
ERIE &

it ugo Eo fRer : HAdi= Fw7 gor
2 | WAeTESeE & AT 9T ST S5
worfafafady &, &4t #faaz &7 -
wifafafady g 1 g1 smar g & wm-
AT F1 € 1§ wafad wwt
72 T § B i wafearssy fafedt §
FFAT &, AMA |, AGAT § IAFT IT-
O 7 R o wr g 1 ow A F
qTET %2 AT, ANA FT AT 2@ Ao,
MT@yR # gaa 2@ Aol SisFem
&1 g, Sad A g @ A,
Y AEFE & | MTET I FY FG AT
Fad STAAT FT qA AHL ST A
ST, "TET AT S AR SNEEE
& T | gafed @ =g R ey
FET N T |

UF AT Fg FL FleATEIR F daw
# mifuw F w& wgm {5 wiedrs agy
&t sewedc TeE @ A ARG AT
ST ZER gWr FUS T AW g
T A | S I uAreE a2
12-15 dffeai o0 A @ IqE
&\ ofad W F 2 g9 F9F W
| P Aede A TR FT
FH AT FTF IaH q1 AT TSHT
85 9THE ¥ 90 THT TR ATH | FTAAL
2 fag TeEie §, SUR W SIS &

|
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¥ & &1 AWT 7 ghaAT §, AfHT ST -
T ATeAT SRR & HIT Hived
W § a1 99 T 50 T TSFAT
g 1 ag qw a1 AT AT ? AEy FILO
f gfrar 7 weareet fegeam # @ad
SATET HEAT & | AT & A, qiher
H ALY TR gHY GOT &, IHE
¥, dar & 3@ oifwd | & S T g,
qifseqTT &7 FHRIATAT Q@Y @ | TV
grew W amw ufyweas fafreee & fean
&, 1 fegeam 7 wiearssd 7 greuEe
SIEC I LG RC A AR A
AT % wiearssre a3 ot qraTeS 338
AARA E, SFTT A AT UAATES T
T & AT wgdr ¢ fF saaT Srewe
e afed | gufed § agar g B ow
FfEXw 57 Fr qrfaEr & gram arhed |

a9 a7, S, A BT &
AT # e # A ag Ay wgm
IAL TIA UF IGA ST A & | 35
FOE 1FS 4fF 7 FAI-FAT 6 FUS
gHhe wff gu¢ e 7 & faw e adr
g & 1 T RIS IR AW F A A
AWHIG Fet Sff IS AR &G a7 Tfr-
Fea fafmdy § faerm & 3w &1 faaer
HeATewT F5aH &1 78T &, IFT UF JT
qt= (1/5) fewar 9T 93@ | A
FoqH g1 E | TG wwE
i ZY 5 F9 F F9 [N 15 FaefEr
aT FIFAT GFEAEE FIFAT H A
W1 3 2, 9A9 9 ¥ &N 2-3 wEefar
I G2 | AT ST T FH T F7
oF It TEA Fo Glo A T TEW |
# ag A4 AEA 5 S A9 R ATH
waraa 7 fasigz 7 oF F¢7 AE 52T
fearr g FrCETAT Gl & faa, I8 fag
800 TFET STHIT €Y AT T FAFRAT
T ImAET ¥, FT TR AT Wk g2
faar AT | & QAT TEAT § f A w0
@Y faar war 7 g7 FIA § AT AR
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f2 F¢, afsqs d%2T § s, wfa
Y qHT @F #1 @ TG &, GdT faarg
i FT I § 7 fawigT uF foesrgyr
SRTHT &, ST ATE S AT SO & SI-
FRI @A g 7 SAFI QAT ZET, HAT™
379 Uar foeEe w1 FARE T

# AT FEAr fF S| g3w A & AN
deefart g aifed 1 afET s #
HI FILEAT g1 q1 GgET FIL@AT agr
g1 SET g 92T o gae fem
g qfea® §FeT 9 I, G AT §HI
q &, qE Y Aw &1 | AT § FuAar
§ f& enos amg afsaw fwex § &
F faq vamr qur 7@ &, afAy S
HFITA FT 1 F F15 smafa G E o

T & g9 H 4H @9 0F I qA
FEATE | AT X IZF IqqTT HaA¥ S
F AW F GG T gooAT TedAT gAT AT
TUEEA 7 £ 91T FT L1 I ATER ;
Ff6 AW a3 WIS | 4 Fa0aT TV
HAT ST T AT AT IHIE FIWQ 8, afqd
3 IAFT HRIAG THo o Hlo T MFo
Hro qro o UF Frg fAmar §
AT g agd gAr FS FLA @,
Zgin rRI o | fsT 9l § e
g 78 “wefarzg’ o ofyw, 19731
# WA wel S ¥ Fgen Jgar g
THod oo F $TT AT FAIRIHP[AHTA
102 To foret wvd geqiE fray, AT
F1 422 %o fE~rgTa § fagr 1ar & e
g & &g, 400 9§ SA@T 9T |
RGN I | TzTErREET THo o
Ao ITITYL ST ATE0 Hlo o THo 7
73 %o YT fHAT0TH 7 @LEn, IAFAE FT
TATSIT & 9§ 650 & R |47, IH!
AT Y sAF AR | T TE® A
9 15 79 F1 fage qATE @ AT F T
|51 § | 98 34 faerfhT dio 11 &
@ Tfo Hio flo THo 124 To &
AT FL 432%0 AITATE | AIFTTHo
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Ho o AT ATT ATE o0 Hio @Yo THo,
TE AW @O FL F OR-BIE TAEH
FTAAE 1 T3 AN FT FTE WY !
AZANME FI7 ! T ITTEIATA AT RN
A TNAET AAEFaE 7| BT &
A g A<l § T AT/ | F 0
ST IRAATAA T GdT FaS & fAT R
SATETAT 26 ITHT AT 25 TTEE F FIT
"W ®faed @ % faF # OwrH
TfRAEE  FAAS F3d § | S KIS
¥ 400 A% & 2" afwr & 300
FAT F F0F IT8 g T g HIT ITHT
S ST g1 @ & I A FLqH
FT aves giar g f& oA sy g awa §
A AW Y AT FATAEY TR FL AL,
fagsirez efemamgas | fFH 527
T FAfy oY a1 S| T 25 @ T,
ey 7 529 7 40 =9 FTH | gAY
#igq ¥ qg 7@ § fr @ o agd )
T &, faTAT ¥ 10 9EE FE AT
TR wT & Yr Fafadr d,
@ Fd  zEEre gam, 9E &y
TR T AR FW A 7 ) &
e WY gEdr OH Y Fws § W
5% 2531 40 T%F T Y VT IF H7
arfeed  srEsTd wEw @ frar
g a5 {7 oreEE favew gAv o
qA AT AE 4T FATATHAR AT FF
#1 qofr § ag F FUAT AEAT § AAAT
aEY SO ) AqTUESNA 9 A &
e Igia o HTe dro wrgAH faaT |
g & ¥ fawaw qrgdaa ¥ fgav
FfY TF gH A ag g a1 fF anwy
fear sy &, Sfem o sy fafaen
S gadr fafreds ¥ faa &7 $40
A fasw AedE ¥ 3 & 29w
sifids wofsr #1137 Fehw
FRET 24 TUAT 1948 F a1, 97 o
FAFFNT 200 F3Uz w0 G 2
ST & 7ga & At § 1 e

{ RAJYA SABHA ]
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| wEiqifaEz 1 @ o9 TTEE A5 FI
qFA, IA U7 Y JEAGRT 07 AL
FQ &, wfwd 78 S s Ffafae
g famsr  fafow wdz 7 oo @A-
qifaee Fgr & A1 smdwT F W ¥R,
ITE A 0TS A g § el I
T T EIE FI W E | TG TR
FT & for| TEd ¢ AR £ a9 & 4

oF W § W, |Ee 9T FE
JEAr g | 9 T4 WAl §, AW wa Q@
i g3 XA &, FfFT T waAw & =

e & | ST A UF A qaqET gar
g, WHET ITHE WEA FT AL A AW
g1 1972 % yaqaT # Hfawe £ FUE
oI TEEfas wenfeRwmd A @
q@m WAl 97 faAe fEar N 9w A
Fgr &

Effective steps should be taken to pre-
vent and penalise unauthorised expansion,

f‘F{?HETﬁTgT:

Raw materials and other assistance
should not be given for production in
excess of authorised capacity.

&7 Saq Fgr:
The authorised industrial capacity
should not bz expressed in monetary

value, and all that.

afeA A T A @ 7 A W
F AE AR WEN gU T@ wETAA {
T 9T FIE FHAE! TE FI, Aed IG
aX aHl w% fear ) a1 & =g fs
TR AH A A9 feTEwHEEy HT
ar faet oo F grr T Al
4 fF fog a@ & 9 fafad) cwde
grAT &, &9 o o o wrzdw oA
i ¥ farame weate #RE o
7w A woifafafadt & o owd
| TERES ¥ fag, fre avg &
| 9TEEW A A § R wT F A
sz o, w0 o wey & fr osTsdw
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qT FE 8, AT 0F 4T A og FOA
FW & IW FT AL AR AR qqF F
AU AWM T 37 & AT AT FT OFROA
uefeed TE gr 9|, d A JAE
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SHRI YOGENDRA SHARMA : Sir, the
othzr day our hon. Minister, Mr. Borooah,
made a very laudable and patriotic state-

ment that the glorious day is not far off !

when the entire oil industry in this country
will be entirely in the hands of the com-
munity. A very laudable_ very optimistic and
very patriotic statement. Buf, Sir, unfortu-
nately he has inherited a series of measures
and policies in the recent past and if they
are allowed to continue and if they are not
altered, T am afraid. that glorious day will
never come to us. Now, in this series there
iv only one positive thing in the very recent
past to the credit of his Ministry, and that
ona positive and very important thing is
our reiation with Trag, by which we have
been able to get crude and hope to get more
crude, the thing which is going to become
very. very scarce and for which there is
going to be a scramble in the world mar-
ket and of which we are in very short sfﬁ:-
ply. Sir. T would like to know from the
Minister how he expects to achieve the ob-
jective that is spelt out in this statement
with the series of policies and measures
which have been taken in the last one vear.

There is acute
In 1972 we had

Let us start with oil.
shortage of crude oil.
to part with about Rs. 200 crores from
our precious foreign exchange. And if this
thing continues by the end of the Fifth
Plan, we shall have to spend about
Rs. 1,000 crores. So. the question is how
to get crude. This whole question has
been gone into by a committee which is
famous by the name of Malaviva Com-
mittee. How to meet the demand of the
crude ? How to go into the cxploration
of this precious metal? What are the
policies and organisational structures suited
for it 7 The whole gamut of the question
has been gone into by this Committee and
it has made good and valuable recommmen-
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if the honourable Minister really
he has
stated in the statement, what prevents him
from accepting these tecommendations of
the Malaviya Committee ? The recom-
mendations of the Malaviya Committee are
precisely designed to achieve that objective.
The report is there. Discussions are going
on. I do not know at what stage the
matter is. I do not know what will happen
to the recomendations. But in the mean-
while alternative policies are beingz pursued.
1 do not know why the entire offshore oil
deposits, possible oil deposits, from one end
of our continental shore to another, have
been given to a number of international oil
cartels. And the Minister’s predecessor—
I must admire him for his frankness-—has

described it as Indonesian model. Now,
are we to adopt the Indonesian model ? Is

the Minister not aware of what is Indo-
nesian model ? It is the model of neo-
colonialists. Do you want to drag back
India into that stage ? No, nothing should

be done to drag India to that position.
The very fact that your predecessor very

openly and 1 shall say, shamelessly, said
that we are going to adopt Indonesian
model, shows that the glorious day will
never reach us. Rather the danger is that
whatever indigenous indostries we have
been able to build up will be destroyed.
What are the terms offered ? If oil is
found, 35 per cent will go to them. We
know that there is going to be shortage of
crude. Fven the USA is feeling the short-

. age and is devising various ways and means

|
l

to meet this shortage. This is one of their
attempts to meet the future demand that
they are now after our oil deposits. When
this situation came about. all the countries
of the Middle-East which had progressive
regimes, took steps to see that their oil
are being made to _tap our oil deposits. If
oil is found 35 per cent will be given to
them. 1 say even in the worst days of
1966 when there were people in the Gov-
crnment, in the Ministry, who have gone
down in history as back-seat drivers of
American capital, who have gone down in
history, saving that they are przpared (o
open the womb of mother India even then
India could not accept such offer. Then
offer was for 20 per cent only. Now this
is for 35 per cent. They wanted only 20
per cent then. FEven that offer was rejectede
in those days. Now what has happened ?

»



v

271  Discussion on the

[Shri Yogendra Sharmal )
He says we are going in for a progressive
policy, radical policy. But such offers fue
you going to accept? How will you bl_*mg
that glorious day? Not only is it lipltﬁfl
to that. I am told, I do not know, it is
for the Minister to say. that they are think-
ing of bringing not only their technology,
equipment and other things, but their bla_ck—
legs also. Suppose for some reason Indian
engineers, Indian technicians, Indian wor-

kers. resort to strike. then who will face
to do in this

it? What are you going i
country ? It is very. very dangerous poli-
tically to expose our entire continental

shores to such foreign agencies which are
notorious for subverting the freedom and
independence of newly developed countries,
How can you trust them ? This is my ob-
jection. At the same time you proclaim
very rightly that your objective is to make
India self-sufficient and self-reliant. To
bring that glorious day the entire oil indus-
try should be in the hands of India. There-
fore, this gap between words and policies
should go and in order to do it I will re-
quest very seriously to accept the recom-
' mendations of the Malaviva Committee so
that that glorious day caw be reached.

Shri Kulkarni correctly asked why you
are nol nationalising the three foreign oil
companies, For years and vears this ques-
tion has been hanging fire. In 1970 there
was a golden opportunity to nationalise
them. because themn: the oil price was the
buyers price. You could have got cheaper
oil and plenty of it from so many sources.
But you did not do it and you are con-
tinuing those agreements which, I must say,
India had to enter into during 1951-52—
during that difficult period—under duress.
Those apreements were completely against
our national interests so much so you will
be surprised to know that the-e three
foreign oil companies were allowed to enjoy
extra territorial status, They do not dis-
close their accounts either in India or in
their principal countries, Such extra territo-
rial status these companies are allowed to
-enjoy and our Ministers and officials have
only been talking and talking for years
and years, Now inthe context of the new
o 101 e £ U
e ing frantic steps  t e and is tak-
~these oil companieso o . that shortage,

are going to resort to
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other tactics. They are now more interest-
ed in de-investing and by the time we make
up our minds there will be nothing except
junk. So, before it is too late, I would
request the Minister to take them over and
nationalise them. What a terrific drain and
loot they have resorted to. They invested
Rs. 111 crores and with this investm:np
by now they have already drained out
Rs. 2,000/. crores. With this money we
; could have built up so many things in our
own country. And this drainage is con-
tinuing. Not only that, they have Leen in-
creasing the price of crude from 1.3 dol-

lars in 1968—if I do not mistake—to over
2 dolalrs. The most surprising thing is
that even the IOC petrol which is refined
by TOC refineries is giving to these compa-
nies for marketing and out of this they
are making a profit of Rs. 3 to Rs. §
crores per year. What preventis you from
| offering this to I0C itself and what impels
you to offer your own petrol to these
; foreign companies ? IOC has its own petrol
I pumps. Unless there are collaborators and
agents of these foreign companies in your
Ministry, such things cannot happen. So
long as you keep them there, that glorious
day of self-reliance will never be reached.
Therefore, first of all you have to clean
your Ministry of these foreign collabora-
tors and agent; for whom the interests of
these oil companies are greater than the
interests of their own country. Sir, now T
come to the question of fertilizers. Many
honourable Members have spoken about it.
But I will touch upon one particular aspect
| of the whole question.
| Sir. we are now told that recently a deal
j has been struck and I do not know whether
it is already completed or in the process
of being concluded. It is in the name of
FIL, If it is intended to seek foreign col-
laboration in setting up fertilizer factories,
the FCI should do it. The Fertilizer Cour-
{ poration of India should do it. But the
{ deal has been struck by another concern,
that is the Engineers India Limited with
the Japanese firm, Toyo. What is hap-
pzning ? Why not the Fertilizer Corpora-
tion of India ? Tt is because there are peo-
ple in the Fertilizer Corporation of India
Cehnolons, i ould 0 indiseaous
are read?/ -[0 unZi " ks thow- oW, anfj who
fertilizer factories o eh e cpnstructxon of
know-how ang o s asis of our own
ur own technology. I jt

|
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because of this that they are not pursuing
this and another agency is being set up for
collaboration with foreign companies ?

SHRY D. K. BOROOAH: Can you tell
about one factory which the FCI has built
with its own technology ?

SHRI YOGENDRA SHARMA.:
you to tell.

SHRI D. K. BOROOAH : Will you say
that? Can you mention one factory ?

SHRI YOGENDRA SHARMA : 1 have
made a statement about the FCI. It is for
the Minister to say that whether the FCI
has done it or not. Actually, there were
two Committees. One is the Pande Com-
mittee which want into the working of the
FCI and that Committee has paid hand-
some tributes to the FCI.

SHRI D, K BOROOAH : I am not ask-
ing about that. I asked you whether there
is any fertilizer factory which has been
built by the FCI or anybody else in India
with our own technology ?

SHR1 YOGENDRA SHARMA : The
other day a statement was made on the
floor of the House that so many factories
have been entrusted to the FCI for being
built,

SHRI D. K. BOROOAH : The responsi-
bility for building is different from actually
building the factory I am asking whether
the FCI has built any factory on its own
technology fully ?

SHR1 YOGENDRA SHARMA : 1t may
not bz hundred per cent, but it may be
90% and that is a big thing, If the FCI
can construct a factory on the basis of
909 technology, indigenous technology,
should we not prefer it to the fertilizer
factory built on the basis of 100% foreign
technology ?

SHRI D. K. BOROOAH : 90% ?

SHRT YOGENDRA SHARMA : I do not
say 90%. But it is a good percentage,

SHRI D. K. BOROOAH : You have to
say something.

SHRI YOGENDRA SHARMA : You
have got the veporfs of the Pande Com-
mittee and the report of the National Com-
mission on Agriculture. Theze are all your
agencics and they have spoken abOut it.

It is for
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Now, there is this foreign company,
Toyo, It is very strange. Engineers of India
Limited bhas nothing to do with fertilizers
and it has that contract. This company,
Toyo, up till now has not built up a single
factory on the basis of fuel oil. Is it or is
it not a fact that Toyo has not so far built,
any fertilizer factory in any part of the
world on the feedstock of fuel oil?
How are you going to have collaboration
with them ?

SHRI D, K, BOROOAH : Sir, I am not
interrupting, Does he know of any single
factory where fuel oil has been used as
feedstock for fertilizer ?

SHRI YOGENDRA SHARMA : I am
making a statement and I stand by that
statement, Tf you think that my statement
is wrong, the statement that the firm, Toyo,
has not been able to build any factory so

far in any part of the world on the feed- .

stock of fuel oil. then vou contradict it.
But I stand by my statement.

SHRI D. K. BOROOAH : For that mat-
ter, nobody in the world has so far built
any fertilizer plant based on fuel oil as
feedstock except one firm in Germany.

SHRI K CHANDRASEKHARAN
(Kerala) : Then why should we go in for
Toyo ?

SHRI
why should we go in for Toyo ?

YOGENDRA SHARMA : Then

SHRI D. XK. BOROOAH : You said that
‘ fuel oil has been used as feedstock for

the fertilizer plarfts. We have made in-
quiries and our experts hdve told us that
there is only one fertilizer factory of com-
parable size and that is being built in
Germany. That has gone into operation
only two or three months back or is just
going into operation now. Thefe is Do
plant in the world except this where fuel

 0il has been used as feedstock.

SHRI YOGENDRA SHARMA : Then.
Sir. this onlv substantiates what I have said.
that is, that they have no experience of
building fertilizer plants on the basis of
fuel oil as feedstock. That only substan-
tiates my contention. . ..

DR. Z. A. AHMAD (Uttar Pradesh) :
That is all experiment. It may succeed or
it may not succeed.

i
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SHRI YOGENDRA SHARMA: The
FCI is not entrusted with the work of col-
laborating. Secondly, collaboration is done
with a company which has no experience.
Thirdly, Sir, the fact is that this company
is having a counter-part agreement with the
notorious company Betchel. Sir, 1 need
not go into the details, It is through the
counterpart agreement with Betchel that
Toyo have this collaboration. . ..

MR. DEPUTY CHAIRMAN : You will
have to wind up now.

SHRI YOGENDRA SHARMA : Not
only this, Sir, This attempt to bypass the
FCT is calculated to disrupt and disorga-
nize our indigenous know-how. Why by-
pass this 7 Sir. it is a continuous effort to
see that our indigenous know-how or indi-
genous technology should be disrupted.
Cantinuous efforis started since 1966 when
the Ford Foundation made an offer ihat
they want to study it. Then the World
Bank makes a condition that they can
finance our Nangal or some other project
oaly jf PSD is disasociated. Now, all
these world agencies, international mono-
polists, are against the FCI. ..

MR. DEPUTY CHAIRMAN : Wind up
now.

SHRI YOGENDRA SHARMA : If they
are not able to build their own indigenous
know-how, the Minister should help them
instead of helping others.

You will be surprised to know, Sir, that
an Action Committee has been set up ..

MR. DEPUTY CHAIRMAN : 1 think
you will have to wind up.
SHRI YOGENDRA SHARMA : I am

just concluding. An Action Committee has
been set up to go into the State sector
enterprise. . .

MR. DEPUTY CHAIRMAN : There is
a limit,

SHR1I YOGENDRA SHARMA : The
FCI is one State sector which up till now,
since its inception, has not suffered any
Iosy,  Its production is 85% of the install-
f:d capacity. Now, one State sector work-
ng with 85% production capacity has not
suffered any loss so long and has built up
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indigenous know-how and technology. Who
is the Chairman of this Action Committee ?
A full-time member of the Planning Com-
mission is made Managing-Director and
Chairman of Engineers India Ltd., and we
have also made him Chairman of the
Action Committee to go into the working
of the FCI, when other State sectoy enter-
prises should have deserved it intervention.

MR. DEPUTY CHAIRMAN - WNow
wind up.
SHRI YOGENDRA SHARMA : The

FCI, which has developed indigenous know-
how and iadigenous technology, should
not be disorganized and disintegrated, to
suit the interests of others.

MR. DEPUTY CHAIRMAN : Mr.
Bhardwaj.

SHRI JAGAN NATH BHARDWAJ
{Himachal Pradesh) : Mr. Deputy Chair-
man, Sir. by going through a few pages of
the different reports on the Ministry of
Petroleum & Chemicals 1 have been able
to make out that there is nothing so wrong
with this Ministry. What 1 have been abte
to make out is that the progress of this
Ministry is rather slow. They have wnot
been able to catch up with the times. This

| Ministry is supposed to be a commercial

Ministry and it should have geared itself to
control the big industries, both in the pub-
lic sector and private sector. 1t has been
said by my friends here that there is a big
responsibility on this Ministry. It is to
control the basic and vital requirements of
the nation like petroleum, fertilisers and
drugs and pharmaceuticals. This clearly
indicates that the Ministry ha: got a big
responsibility and as such, it should be
highly geared to meet the challenges that
it has to face.

Now, it has been said by my hon. friend
that it is a Ministry of shortages. { think
he has seen with one eye. So, his eve
fell on the shortages. }f he had seen with
the second eve, he must have seen bottie-
necks also. Instead of calling it a Ministry
of shortages, I would like to call it the
Ministry of Bottlenecks and Shortages.

SHRI S. D. MISRA : We
amendment,

SHRT JAGAN NATH BHARDWAJ :
As an example of the slow working of

accept  your

59
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‘this Ministry. | would tell that a few years
420, the Fertiliser Corporation of India
made an agreement with M/s. Montecatinni
of [taly for having their know-how. It was
the best opportunity for our country to
know skill and to develop a new technique
and then we could do away with that agree-
ment. After all, how long can we afford
to pay huge foreign exchange to this
foreign company ? These are the oppor-
tunities which the Ministry should be well
prepared to grasp. They should watch
what the big organisations under their con-
trol are doing. If the Ministry is geared
up to this cxtent, then only it can do its
task efficiently. For this, I would suggest
that this Ministry should have some sorl
of o highly specialised cell 1o control the
public sector organisations which are under
their control. 1 understand that there are
advisers in the Ministry., But I feel that
the working has been very lethargic. There
is need to activise the Ministry. The Cell
can be called Progress Review and Advice
Cell. Such a cell should be wunder the
-direct control of the Minister because, after
all, the entire responsibility for the work-
ing of the Ministry falls on the Minister.
The Minister should actively review the
progress of the various organisations under
this Ministry on a continuous basis. In
that way only the Minister can know how
the organisations are functioning and what
improvements are needed.

Then, there is the Fertiliser Corporation
of India. It is a very unwieldy corporation.
1 do not say that there {5 anything wrong
‘with Feriiliser Corporation of India. It has
been said that it has done very good work
.and there is possibility for improving it fur-
ther. g suggest that instead of having
these unwicldy corporations, there should
be independent units and these units should
be given more and more powers. So, their
headquarters should be located there at
factory sides and they should be able to
work independently, At present there are
10 or {2 units of the Fertilizer Corporation
of India. If each unit is made self-suffi-
cient, self-deciding and self-acting, in that
case these units can compete with eack
other. They should be set in competition
with each other so that there will be deve-
lopment and progress and the results of
each unit can be compared with one an-
other. So, for that purpose there may be
a co-ordinating agency a corporation with
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sheleton staff—not a big one as is develep-
ing in the case of the Fertilizer Corpora-
tion of India. As far as I understand, the
Fertilizer Corporation of India iv paying
Rs. 30,000 to Rs. 40,000 per month to-
wards rent in Delhi and is creating a big
season for those who let out their buildings
and thus Government is put to unnrecessary
heavy expenditure. But if there is a small
skeleton staff just for the purpose of co-
ordination only and the units are self-
sufficient at their headquarters that will be
a very good proposition and T think the
Ministry of Petroleum and Chemicals will
consider it.

Then | would refer to the poinl. as was
said, that in the working of these corpora-
tions foreign influence works very much.
Now it is true that the Fertilizer Corpora-
tion has done good work, The foreigners
are trying to influence the thinking of the
Ministry and create hurdles ni the way,
I can quote many examples where these
foreigners played their part and put un-
necessary hurdles in the way of the work-
ing of the Corporation. So it is necessary
that we should be very careful and watch-
ful about such influences working on
oreanisations like the Fertilizer Corpora-
tion of India T may just quote the exam-
ple of Korba At Korba, the work on the
project was «turied some five or six years
back., But, atter spending about a crore
of rupees on the initial work of the project
another order came that the project should
be cloted down. It meang that one
crore of rupees was spent uselessly. Then
certain things had to be auctioned, But
now we are again forced to take up that
project. That means there was sometheng
wrong in the working of the Ministry be-
cause such things had happened. [ do not
know much about this but I think it is an
indication for us to be determined that we
should be very much watchful about the
foreign thinking and influence working on
us. So, the best thing is that we should
have our own way of doing things.

There is yet another thing which is
coming in the way of the working of the
public sector organisations and that is the
disuniformity in the pay structure between
the public sector organisations and private
sector concerns., For example, an engineer
in the Fertilizer Corporation of India egets
about Rs. 2,000 whereas his counterpart in

A
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the private sector is paid Rs. 8,000 to
10,000. Naturally there is a drain of good
engineers from the public sector organisa-
tions to the private sector concerns, [
think at the time of giving licence to pri-
vate undertakings you should ensure that
there is a uniform pay structure both for
the private and the public sector under-
takings because we are trying to make a
success of public sector and so we shall
have to think about having a uniform pay
structure for both private and public sector
undertakings. Otherwise it will be a great
hurdle in the way of the success of the
public sector. For the success of the
Fertilizer Corporation of India and other
similar public sector undertakings more
depends on the skill and sense of devotion
of the engineers and technicians working
there. For bringing in committed and
devoted engineers and other personnmel it is
very essential that the pay structure should
be uniform in both sectors. This sort of
problem is here for the other Ministries
also, and 1 think the Government must
give serious thought to creating a common
pay structure. No doubt the Pay Commis-~
sion has given something but that is wvot
completely helpful because we have to take
into view not only with regard to Govern-
ment Departments themselves but also
with regard to private organisations. So
it 1s necessary at this stage when we are
faced with the problem of making the
public sector successful that there should
be a uniform pay and wage structure in
the country and if such a pay structure is
created then the task of these Ministries
like Petroleum and Chemicals and Steel,
etc will become easy.

[Tue Vice-CHARMAN (SHri V., B. Raju)
in the Chair ]

Lastly I would say that there is need
for oil esploration in the country. We
should pay greater and greater attention
to this. We all know there is difficulty in
the availability of oil spots but to balance

this we should pay equal attention to the
development of coal and to the develop-

ment of coalbased fertilizer plants, because
coal is available in abundance in our
country. \We can be saved of the difficulty
»f carrying coal from one place to another
f we set up fertilizer plants near the places
vhere coal is available, Therefore along
with the development of oil equal attention
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should be paid to the development of the
coal industry, especially to the manufacture
of fertilizers based on coal. Apart from
that we should also pay attention to natural
fortilizers. In countries like Japan they are
making such a great use of natural ferti-
lizers and why should it not be done here
also ? We should follow the example cf
Japan in the use of natural fertilizers so
that our difficulties can be solved.

jl‘hank you.

SHRI DAHYABHAI V. PATEL (Guija-
rat) : Mr. Vice-Chairman, Sir, I have been
criticising the working of this Ministry.
Particularly with regard to oil and I hope
the new Minister will give a new look to
the Ministry and have a new outlook. Of
course since then fhere have been lot of
changes and I hope they are for the better.

SHRI NIREN GHOSH (West Bengal) :
What happens to gquorum ? You ring the
bell at least.

SHRI K. CHANDRASEKHARAN : The
House should not be adjourned. You inay
ring the bell and try. We would all like to
have five minutes each at least. Ths House
should not be adjourned.

THE VICE-CHAIRMAN (SHRI V. B.

RAJU) : You continue vour speech; the
bell will be rung.
SHR]I DAHYABHAI V. PATEL: We

have been faulty and deticient in our policy
in regard to oil. I have been pointing out
again and again to the large reserves of
oil in Guijarat and the neglect of the
earlier Ministers to look after them. Now,
it has come to a stage when we are short
of oil. We have zot refineries, but the
refining process 1s such that what we nced
we do not have. We do not know what to
do with what we get. Gujarat needs power
and 1 have been ctiticising every time that
for the sake of indusiy and for the
Railways in Gujarat we bring coal from
2.000 nules away putting <o much strain on
the Railways of India, when it could be
avoided by using 2il which is abundantly
available there. 1 hope better sense will
prevail, but during the present situation you
may have seen that some of the passenger
trains in Guiarat have thad to be cancelled
to make room for food specials. This is
how things are being managed. It is not
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a question of this Ministry alone. The
whole planning has gone wrong. Planning
in the matter of food, planning in the mat-
ter of oil, planning in the matter of coal,
planning in the matter of fertilisers has
all gone wrong. The hon. Minister who
has taken charge of the Ministry will have
to give a new look to it. I was very glad
®o hear him when I spoke to him inform-
ally, When I asked him whether he would
be able to make some of his plans success-
ful, he said : show me an upright man.
We are here, but how many can you find
on your Benches? How many can you
find in the services of the Government
where most of them have ri-en because of
favours, because of their 1elations, because
they are party-men, because they helped
you in elections, rather than because of
their qualifications to hold the posts. This
is my first and basic complaint against the
Government set-up. not necessarily against
the hon. Minister. but what is he inherit-
ing? He is inheriting such a system and
1 hope he will be able to set it right.

Then, we have got a certain bias on
something foreign. In this country we have
to learn many things. Much of the tech-
nique that we do not have we will have to
leam. Otherwise, to learn it the difficult
way, we will have to soend a lot of money
which we can ill-afford. Foreign compa-
nies with their large revenues invest a lot
of money on research and, therefore, they
demand a price. If we do not agree to
come to terms with them, T do not say give
them an unnecessarily large price. Try and
negotiate the cheapest price that you can,
but take advantage of their research and
build up our resources in such a way that
we can use them.

Somebody was saying something about
Japan. We all know that Japan has no oil,
no coal and mno steel, but look

at the way in which Japan has built up its
industry. Cannot we take a lesson from
them ? Sir. not only industry, but so many
private organisations in Japan, run more
or less on sentiment and religion who are
out to do good. have offered their services
not only to this country, but all over the
world. I do not know, Sir, whether you
were here. A few vyears ago there was a
gentleman who came from Japan with a
team, Reverend Nikano they call him. He
came with a team of people who helped
industry to develop in all the backward
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countries. They have come here. They have
rot a system of training. They invite
people. They train people in Japan also in
their schools. Besides, when they come
here they actually work on the farm with
the farmers and help them to improve.
They work in the factoriec and help them
to improve. I have seen some of them
working in several places and I think we
should encourage them. T understand the
Government of India is going 1o restrict
their entry and it is going to prevent them
from coming. I do not know whether
this js going to help us. We should keep
an open mind and learn whatever we canm
from wherever we can. If Japan can give
us what we need, take it from there. If
Germany can give us what we need, take it
from them. If Russia can give us what we
need, take it. but take it from a place where
we do not have to pay too big a price and
where it is cheap and efficient. I do not
need to prove the statement that Japan
works most efficiently. Cannot we learn
some of their efficient methods ?
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Sir, in the matter of oil, | have mentioned
the complaint of Gujarat, that it
received, unfortunately, a bad dcal from
the Government. [ am sorry it continues
to be so even today. While producing the
largest quantity of oil, Gujarat is short
of fuel because Gujarat has no coal, and
its oil is considered mnational property. while
coal which i5 produced two thousand miles
away, whether it ic national property or
not, Guijarat does not get its due share.

SHRI NIREN GHOSH : Railway freight
adjustment is made so that coal sells at the

same rate at Gujarat and also nearabout
the coalmines.

SHRI DAHYABHAJ V. JATEY : 1 do
not know what sort of price adjustment, I
have been to Bihar and I have seen, for
miles and miles coal fields are burning.
The natural resources of this country are
burning up because we do not have ' the
technique of putting out the fires. So, it
is wasted. and in this condition. this
Government is foolhardy enough to nation-
alise the coal mines. It i nobody’s property.
Who is going to look after it? What is
nationalised is nobody’s property. Personal
property—a man takes care of it, looks
after it. Once it becomes public property,
nobody cares for it. 1 do not know whe-
ther the fires in Bihar have yet been put eut
They are burning.

has
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_SHR! NIREN GHOSH . The Railways
are alse public property.

~ SHR! DAHYABHAI V. PATEL : I am
not saving, burn the railways. 1 say.
make them more efficient.

DR. 2. A. AHMAD : Somebody louks
after it

SHRI DAHYABHAI V. PATEL : It is
because some officers are paid to lock
after them.

DR. Z. A. AHMAD : Are we to make
them private property. the Railways?

- SHR} DAHYABHAI V. PATEL : 1 am
not saving that, I have never said so. You
can always take a perverse view of some-
thing that is said.

DR. Z.A. AHMAD: You
general statement.

SHR! DAHYABHAI V. PATEL : In the
Railwav, we have adopted a system, where
experts, engineers, managzrs are there, and
that system continues. Have we got that
system in the coal mines? You have
nationalised it. Build up the sytem and
then do it

DR Z. A. AHMAD . We can develop
it.

make a

SHRI DAHYABHAI V. PATEL : You
do it all of a sudden and nationalise all the
coal mines. What will you get without
proper management 7 After the Railways
had been taken over from the foreign
companies, a system was evolved. Instead
of several companies, we have got  the
Railway Board for :he whole of India. If
we have got expert management, if we do
~omething about coal also like that, it is
cood, it will succeed. I do not know where
it is going to take us. This business of
ksow-how and technigue is so very im-
portant in all these aspects. whether jt is
coal or oil of medicine.

Sir. this House appointed me on some
of the Committees wherein this aspec: was

discussed in detail. We had the Patents
Committee and a few other Commiitees,
ke the Company Law Committee,

where 1 had the honour tp serve and also
I heard veople from all over saving what
was the effect of the patents law. Irom
th® evidence that was
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people who came from foreign companies,.
we saw what they have been able to do.
How far away we are from their set up
When will we be able to do like that ? It
is no use decrying that you are making 100
per cent profit. If they are making a
profit and are serving the people, where is
the harm ? Then you have got the rules to
control the prices. Controd the prices
properly. But let the benefit of thia come
to the country. Why prevent the growth of
industry ? 1 say. allow the industry to
progress. Let it grow. But if industry
acts in such a way that it is profiteering,
Government has always pot the power to
interfere and prevent thay profiteering. |
hope that the new Minisier will take that
line and he will have no inhibitions or
prejudices against foreign know-how  be-
cause at every stage we will need foreign
know-how. The progress of invention all
over the world is going so fast and at such
a fast pace that we will not be able to keep
pace with it. We have not got enough to
teach in our colleges even. Have we got
in our laboratories the science equipment
to teach the best of what is going on a¥l
over the world ? We have not got those
research laboratories whether it is oil  or
fuel or gas or medicine. At the rate at
which we are going, I fear it is going to
take a long time before we are able to come
to a satisfactory situation. Tt is true thal
we are making progress. But while we
are making progress, we have had to
suffer setbacks. We huve fought more
than on: war, and that always brings us a
setback financially, and otherwise, So cur
progresy ig interrupted. Therefore, 1 suggest

that we take advantage of the
4 p.M. progress of science and technology

abroad without prejudice I ami not
suggesting to take everything from America
or the West Take from Russia  if vou caa,
Wherever it is available take it and make
good use of it whether in the field of
medicine. science or oil,

Sir, our experience hag¢ not been very
happy. Along with one of the Committees
I had gobe to see the L.D.P.L. which was
supposed to be a big show. The Commit-
tee’s criticism is on record in the report
that was submitted. [ think the Public
Accounts Committee and other Committees
have also not been happy. Therefore, if
we are going to take foreign know-how,

before us, from ' let us take it from places where we have



285

Discussion on the

not burnt our fingers badly. [ would urge
the new Minister to approach this task
before him with determination. It is a
erave task. [ have great sympathy for the
responsibility that he is carrying and 1 hope
he will try and bring a new approach and
give more vitality 1o the Ministry that is
under his care because it is a very im-
portant Ministry from ths point of view
of health, fertiliser and from the point of
view of food output of which we are >0
very short. For our transport we want
petroleum of which alsp we are becoming
deficient.

| Aaw @ (qEE) - S9-
qIEmeT HglRd, gfFur ¥ & e}
AN FSIS ATH YH F ATL AT &I
TART L F AMH T WA 77 @
2 afFq Samee 1 F fau oSl &
yfeemeaom FART § SaTar gEAv wfey
AR gF uAw & FEATEHT 7 g9 AN
91 2 1| JAEET A% TAfeeT § A
1 gfeargsioe sfEEere e Fw
20 gAML 9T g, A9 A 20 9T AT
A & S fergean st 3w A Afvwe
Y 100 ¥ S7ET § FIfE qgT A€ FW
FH 1000 9T ¥ sA1a7 AT AT AT |

fat sl SaerT #@Y FT AN HY
AT FLA & fAT TS F1 TAS & AT
a1a STae F1 TAS At gfrargsiorT
FET AMRQ | T AT F a7 7 g7 A7
2wy g I gfaar 7 #99 130 Faa=
FAST & ST AT VAT FT IETHIA FA]
2 ok 607 FEIT & TZT ATAA & THTAN
# FW AT FT IR SqTET FeT §
W) 99 fergeam &1 o AW B W
H T AT

gham & & & A7 @ fergeA
Fgl &, 5T A% { §=EAT 930 A1V gH
W &1 39 AR 7 Fox § TAeg g%7 FaH
¥ =0 ) qu fF ady gfrr 7 19457
250 fufams @@ AmA FT NS0T
g, 1950 ® 500 fafemm 27 smaw
7 SYEFIE 29, 19607 1000 faferra
=%, 1965 % 1500 fAfFT =7, 1968
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2000 fafaaw =9 #7 s *Qa
i W 7 218 g9 &9 %< Ay gar
YT § 1 T4 3T BT =9 FT ATA W,
it 7 09 500 fafeaw ==,
@ifags &5 7 07 500 fafaaq o,
fafesr ez & Y A =77 3w €, T,
U9, FAT AR GEE) o, TF w0
500 fafaaT = Ga1 e 2 Sfar.
e @, 7l 9% #17 200 fafame
ZH FARAT 7 150 fafaus =7 e =
TIHA g7 21 29 99 ¥ 20 Fg 1
aa g ? gW AuA 73l w09 aF fafage
9 A a1 F4 § Fafw gard freme-
Az F#F 40 fafm za A &1

‘x T
R
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a1 or aftfeafs A g% a8 @ @
fo &= 1 SreFwA F% gHY WS A 2
fr fow aw & g #1 SEww frr
AT 1 TAR A7 N TR St
W7 fFY 397 9§ Tq 972 FT Gt
T Z1 91T g9 afeFr ¥ 29 717 F FH-
faora Fx1 A1, oY 7T arg AW T
g1 afsT 7z ot a9 & fr defame
TFAAT. FIA F 417 § (HIAT F79 A7
AT o1, ITAT FTH AT A0 H g0
3T | fergm e |/ I UAE T oY
T FEY AT § A7 39 foaw weiedr
WY & qur f99 ¥ fau fergram 7 anger
A9 T7 FfAow aAr gaw 24 s
TFEARTE F fau e 7 Qefame
ufeawt fgrgeamm & FAa A H &1 oF
T qt afe=w 7, TI0a 7, AFAEH a7
faerer g7 2, avas grET | w19 99 @
2 AT Q@ 7 ATE R HTH AT @I AN
AT 2@ 2@ § fF 95 9% 98 S
I A AR SEET I A8 &
agt g7 q19 gSfean &1 oF ar qaml
fafem srae et &, g@0 AT ST
e fafues & frad mE T9F 9T
FrqAT § TR F W fafew aAt qwEA
FEOAY T 3| T AT AR T AT AL
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Aq FfawT 21 8% fag 39 qefaas
ufens & @rsdrw faan man g, afwa
g9 ug @y § fe ot smaa fear A
HTETH ATT FEAT FT G0 g HIC AT
fafewr sraer FFT T TFERE @, F AT
& =g & I ST § AT AR FT
TFICATAT Gl | TAfAT THTE HI AT
Zfeqr fafwes & qoll o7ag & o =1fgg
AR sraTw AT wEqAT oY fafew smaar
FEIAT FT HY SHFAAFAT ARG | Ao
T 0T 0Ffi o & SATIT AN FTH AT,
e AR QAT gArE ¥ S N9 8,
T AT CHFAAIRAT FT SHTET AT
Tifew | X W AT NSHT T AW
EY ¢ g o1 g7 FO HT ALY AGT |

At &Y 919 g9 3@ W@ 8 5 e Ay
gfaar § a9 & a1 A &1 1 49 T
g amdFT AT T A 500—500 fafaaT
T T G2 F § AW S AR A
Sigafan Fge & 3 1500 fafeas
T FT JAFWE | TEFT TIEAIRE
FI &1 g S 1Frw qAOFT FT W |
aSt gfAa § 7 AgT T FAEG G 1 T
7 FAT H 5 FAARA § R gl
fafew wEifeo™ Fva=t & | 39 @
FTgg Fifaw gAY % A0S WY sreaee
R AT S TG W AT F WIS H AT
G 9 ST 7 &1 91U | 5§ foa s
Hifarw ag g1 @ ¢ 5 oo s
AR Srafawr FErs F1 gATIF gAY
=ifgw | w4 St 500 fafwaT o1 Fe
9T FTAT & AHOF F 500 fafaaT
T HE 9IT FY@T §, SEF FJET WY
1500 fafaas 7 *T Y 3w qar s
g I WY 3w FANF@IE | Zw A
T TSI F1 GEIT IST gFS &
AR Sl A O A Ao qr
TR E | AR reafar AT §
T IWATT FEAT ¥ Aryy a3, W
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| 9% , SA9AT ®, s w, fafew

e FEIS § | & 97 74T 797 FALT A
W & AR wdi & T | T
M F qEEFI SR R g oAr
FUFT  FGANST FT SHTET FEIA
fear @ 1 % & F7 srgi edimwTo T
FT 9 AT SHIET FATT FT I
T FT | qGT AT gHRT AT
FAT AT AT I M & |ry faer X
T HIEA QAT Y MES HT gL FAT
A1fge | ST gAY 3RS 3T T 8,
T AW § IR AT AR W A
QG FV A HT TAAT FLIFA 2 |

T F WMI-O wfearswR w0
Wt @A ) wfeawe 7 gw oW
BEifTmwmmAsfam @
5 grg & oma & agi 47 "W
g, & e 1 wiewewe W@ e
Wl &1 9R¥ & 3 gEd J@r g
TR WEgT & AN a@ &Y, AR
Fegmm & fr agi A Jer & S
MESH § | T WEH IW AT § T 3
W J9FET ;& 27 WF AR A
FIO TEH(T & ISHT A1(ET |

HeARST T AR A 7 WY
AT BT B MR @@l Y wieoge
F framwe F07 §, T o1 GFaw
aft wieArgs F1 THT FET TG
qigr | A AN A OGRS gran g
ar IR AEE ¥ AE faear ) 99-
# T ZiEAEE fFAr W ay
FEE AW | AT gAY | s & fag
TE f7edt § R e ¥ fav

TAET & HleAFI T 9N @1 7

TEr &Y FFAT | TEET IS wfz-
AL ST 91 feedeqem  art
7 gt wfgmy

' At oA fafwd % an =
sﬁmaamnﬁ'mmgﬁfﬁﬁ-
fFam s #fime et '&'ﬁ?ﬁ
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s 21 gl fafwest &1 gv uw
AT AT B HEM & A& qEAAT AE)
=ifgw  affa s |1 Fw F Sy @
@ g fafrer &1 @ oar 7 ar
ag ST & grew fafmeay &) ot
, BN TTARET smww § o g A7 T2
AW A AT AP 5 gew wv 3§
fe aeur wga #1 owEmw w7 oA
fafeee  aeme dem o o w@r &

He is being rioomed for the future Chief
‘Ministership of Assam.

SHRI D. K. BOROOAH : No, no.

ot AT FTENIT ¢ TR FE—
“l have no interest in it” IIHT T2-
e gy g 8, 97 @A AR 2, URA
fafreex 1 ez & 300 wawd &4
affr uw am weeg v fafwds
F A A Ftednw @A o' d 2
W WA F1 SIeHET FET FE
ufgreaee ffwd & afd f gz
fefiegem #1 gt 9% @9« ¥ 3@
ThFea faferF gra 78 AR 3%
garferay fafaedy & am & 1 aw e
T M7 AT(ET | 4
4 ral o
ST § 39 3G | AR TEAAE
Fdzifaam F8727 a91E 2 wew fx wrdfaw
WTE UAS ) UAS & 2158 & ®9 W
THT IAFT FH graT 2 1 e w @
fafaedt #re qra & 1 gwy agf fafa-
S F FET w1 Sz o4 2, fEs
wf@a & Fenfedmm a8 €1 qm g,
7 T 2 | FH A FH Hleargwy, -
foram o 912t 9% a7 ST uAst ET
T 2,39 g9 A9 1 A% A7 gwfz-
. STEAT &1 AFL SATEE FIATIEASE ATEY
grr =g | gud afed & wrwEr g
HHATE L /1E & AT ATH AT 7 G-
foum, wizamgo sivag ga S @
FEMAT TN HT qAA 2 AL Zq7 ST
UATET TIEET I AHAT §, TAF A4 A
10—M164RSS/73
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ARTH J¥ 917 F 8§ @A # A
g1 oofy T FTw F uaslf Y oEw 2,
| arE FY WS & 6 gt ¥ gw amy
g dfaew ¥ ait § 1 ¥ q7wT F
Garfeaaw #ite dEifeam & ag £ & et
Fgfez o1 @ ¥ fw o g, o,
T, SR, FRCATH, T AT AT & I=AT
" & AT T g, fafew Se
| ¥ Fq 7 A a1, frEmn A9, F27 a%
- Gfamm aTwwEE @zl A A
- Avgfe dg aw & wEE # wgt A
! frefer a1 2, @5t aw aud £ 67 fafera
| Ffa® five {7 3F o7 W E AT AT
| ¥ fam g A A€ w3 ) T o
| 7w 1 T Aifed A s a7,
| U & TEEE FI FT BN qE &

ey Y =rfew C

| SHRI JOACHIM ALVA (Nominated) :
Sir, yvou had thiee glantq ruling on the
Indian ground, namely, ESSO, Caltex and
Burmah Shell Fach of them was a Lord
[ unto himself. They manasged to show their
| faces around every Doin; in India and rever
| showed any sign; of ¢oinz away from this
i land until Pandit Nehru, helped by Shri
| K.D. Malaviva, drew up plans to make
India self-sufficient in" o1l by the end of the
century. '

Sir. these three ot compunies should be
exterminated as cally us we can, but not
later than 1980. We shall not pay them
" a farthing after 1980 because by now they
| have taken away from our country crores
i and crores of rupees. They pay huge sala-
; ries to a few Indiang at the top and give
| them all kinds of Tacilities, but then nothing

for the other woikers down below. In this_

way they have gone on for long. Fortu-

\ nately. after Shry K.D. Malaviya became
| the Oil Minister we saw the Indian Otl
i Company coming up. Otherwise, we had
] only bleak chance for our country ' 10
| become economicully independeat especiad-
Lty in oil.

i Sir, Russians have shown us the way and
' they have spoken about our ol yesowces,
about 15 vears ogo. Prof. Kalinin
spoken of our oil When my frieag says

had o
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that we have no oil, we must look at
Russians. Though they had no oii, now
Siberia is going to produce more than what
America and other countries put together
can produce. Their experts have said
about our oil industry. For your informa-
tion, Prof. Kalinin said : -

India can meet its requirements of oil
from its own natural resources.
According to them, India has at least 20
basis, where oil can be found. Assam,
Cambay. Tripura and a number of other
basins—in all 8 or 9 bases—are especially

prospective.

Then, Sir, Mr. Takeov has said :

We saw in different regions of India
wells which are already ready for inten-
sive operation. The Soviet and ONGC
specialists agreed that it is necessary to
increase the productivity of these oil
wells. Only if the problem of transpor-
tation of oil from fields in Assam is
solved, the ONGC can add one million
tonnes to the 4.2 million tonne: of oil
which it is already extracting.

Further he says :

Of the total area of 3 million sq.km.
in India, 1,260,000 sq.km. are sandy,
i.e. of sedimentary rocks, which are
prospective for oil.

Sir, this ig the opinion of the Russians.
And when Russians are preparsd to help
us, my friends say: You are going the
Communist way. And Americans are not
prepared to co-operate with us except in
regard to the agreements which have
already been entered into. We must give
these foreign oil companieq notice asking
them to quit by 1980. Seven years’ notice
is sufficient. We shall not pay them a
farthing beyond 1980. You know how
much money they have carried with them ?
Sir, there is 5 very zood and interesting
article in “The FEconomic Times” by an
oil expert. Dr. Michael Tanzier, who is a
word-renowned petroleum expert. It was
written in “the political Economy of In-
ternational oil and under-developed coun-
tries” He has said that India can take
over foreign companies, the oil companies,
at once Now, Sir, he has said that the
foreign contractors who make more than
reasonable profits in their contracts do not
reimburse the government for their own

[RAJYA SABHA ]
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excessive profits. As a result, the people
{ of India were forced to pay millions of
dollars for many vearq for crude oil and
refined products and that is particulariy
tragic for a country like India where most
of the people are extremely poor. so poor
1 that a few dollars of excessive payment
would result in a serious 1eduction in the
standard of living. Then."Sir. these com-
panies have taken money out of India in
various forms which can be found out from
their profits on their refining, distribution
and marketing operations in and outside
India, What is more is the profits that
they have made_ the profits that they have
made on their sales of crude oil and re-
fined products which were drawn from
the hoardings in the oil-producing and oil-
exporting underdeveloped countries.

| Now Sir, in Chile, you see how the Ame-
ricans formed a counter-government in the
sense of trying to subvert the government
there. Have you heard of the amount of
American dollars that went into the pockets
of the Italian political parties. You must
have read some time back about how many
millions of dollars went into the pockets of
the Italian parties with a view to subverting
the government. If they can do it in
Chile and Italy. not far away from us, why
would they not be doing it in India ? They
have a number of people here whom they
have bribed. How many times money has
gone intg the pockets of some parties the
nameg of which T shall not be able to give
now ? You know how much money has
gone into the pockets of the political parties
so that certain officials of the Government
mzay be kept favourable to them? They
are having them and they are doing this.
And, Sir, they are doing it at a time when
President Nixon is finding it tough. These
foreign oil companies have turned out their
Indian executives from their firms. Now,
we have a man called Mr. Singh. He is
the Managing Director of the IOC, I am
sotry for mentioning his name. He was in
the Burmah-Shell. He was drawing a large
! salary there and then he came here and he
is drawing a huge salary, He has come here
on a long contract, a contract for a very
lons time, rather indefinite time and now
he has submitted a bill for Rs. 1.25,000/-
for the treatment of his so-called cancer.
He went 1o London and other places for his
treatmient  If T were ill and I had to go for
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treatment, 1 cannot dream of going beyond
New Delhi. But this man went abroad and
came tack and submitted a bill for one lakh
and twenty-five thousand rupees ! I am just
mentioning this to tell you how these retired
officials in these forign oill companies come
and sit tight over us, How js this amount
of Rs. ],25,000/.- going to be paid for the
treatment of this man, Mr, Singh, in Ameri-
ca and London ? These are all matters
which the Government should go into.

Ncw. Russia has rich oil deposits. Peo-
ple were saying that there is no oil in
Russia and they cannot produce oil. But,
accerding to the reports of the scientists,
Siberia contains the largest gas and oil
reserves in the world. Scientists believe
that Siberian region, equivalent in size to
North America, is like a giant floating on
eas and oil. Now, Sir. they will be produc-
ing about 130' million tonnes of oil by

1975, comparable to half of
Saudi  Arabia’s  production, Look at
the richnesg of Saudi Arabia, They

have been able to buy more than half the
shares of the General Motors. Now, Sir,
we must give credit also to the Arab States
because they have been able to finance
Egyrt in its difficult days when their canal
was closed down under the force of Britain,
Israel and France and now by Israel only.
Morey has been pouring in there to keep
their things going out of the Arab oil
countries which have been getting millions
of pcunds for the last several years. They
had one office in Bombay. They closed it
down.

Then, Israel has now occupied Sinai, from
which they are getting millions of dollars of
oil by driving out thousands of Arab resi-
dents,

I was a Member of the Lok Sabha for
16 leng years. Mr, Virendra Patil, the then
Chief Minister of Mysore, who is now sit-
ting ¢n Cong-O Benches, and Mr, Ram
Kri-kna Hegde, the then Finance Minister
are supposed to have permitted Thapars, the
capitalists, to set up a caustic soda plant in
North Karwar. T do not know how much
money has been passed on for this transac-
tion at the cost of the poor people. And
hundreds of people are going to be driven
away from Kumta, so that the factory may
extend its operations near a sait area.
Besides the Factory will destrov and damage

1973 ]
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! the fish product, the best product of Karwar,

Fish is sold in Bombay by million tonnes.
I have personal experience of that, since I
bought printing paper at black market price
30 years ago—of Sri Gopal Mills. They
are the biggest black marketeers in Mysore.
I also atended the wedding of the daughter-
of one of my friends, Vice-Admiral Kul-
karni, who was stationed in Vishakhapat-
nam. The marriage was in Bombay and the
bridegroom was the son of the Manzger of
Greave Cotton Mill owned by Thapars.
Then, at the Taj Mahal Hotel in Bombay
there was a pariy going on and outside I
saw people shouting and velling. They were
demonstrating against the Manager for dis-
missing some workers. This s thing
which rarely happens in marriages. 1
demand that the licence for the setting up
of caustic soda plant in Karwar should be
cancelled altogether,

&

My successor in the Lok Sabha, Shri
Naik, is raising the maiter through Call
Attention motion in regard to thig thing.

Then, the Managing Director of the
Indian Oil Company was an executive of
Burmah Shell—Mr. Singh—drawing a fat
pension plus salary plus contract from
Indian Qil Company, whose term of office
is also not fixed. He can remain there as
long aq he likes.

We now find that two or three men from
the private sector, after having been in the
private sector for many many years, are
coming over a advisers of the Planning
Commission. It is wrong to put these men
in the public sector after their full-throated
period in private sector, How can their
minds change socially ? 1t is not a good
thing,

SHRI NIREN GHOSH : Sir, first of all,
I would like to refer to the action of the

Ministry in asking the Director of
the Fertilizer Corporation of India to
hurriedly go on leave. 1 do not know

why ? A sort of Action Committee, includ-
ing full-time members of the Planning Com-
mission, etc., has been set up and their re-
commendation is that the FCI’s own techno-
logy should be examined in relation to
foreign technology. That means foieign
experts will be brought, There are persons
in the Government who make foreign in-
roads of foreign capital and foreign techno- .
logy wherever they require. It is a sort of
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precipitate action that the Ministry s
taking in restructuring the en.re F.C.IL
Fertilizer distribution is to be given to the
Agricultural Minis'ry., The Planning and
Development Division is being restricted
and it might even be scuttled. 1t scems to
me Lo be a -trange development and I wish
that the Minis.e: should explain the position,

Secondly, T would like to say that bet-
ween 1948 and 1950, foreign technical con-
sultants, namely, Koppers Incorporated and
Lurgi Gesselschafy recommended that a
coal petro-chemical complex can be set up.
Koppers indicated about a certain 1ange of
products. Lurgi 1ecommended that the
whole range of producls can be put up,
though the cost mwy be a lit.le high, I was
given an answe. that no such repoit has
been submiited, These firms suggested that
a coal based pztro-chemical complex is fea-
sible and viable. You refused to give the
information. T pursued the matter. It has
now been laid on the Table of the House.
The answer given to me was : “No, it does
not arise”’, . No such report exists. 1 have
told where it exists in the Government of
India publication. It exjsts in “Problems
of Industrial . Development, 1951—56", 1
have given the names of the two companies
also, It seems that there were vested inter-
ests and no petroleum complex was set up.
Now, it is known that the oil resources of
Assam are greater than that of Gujarat, Tt
must be explained why a petro chemical
complex was not set up in Asam immedia-
tely after independence. Why an oil refi-
nery was not set up in Assam ? It was not
done for ten long years for the benefit of
foreigners like ESSO, Caltex and Burmah
Shell. When you stiuck oil at Ankleshwar,
then everything was ready within a month
and a petro-chemical complex was set up.
He could have a coal based complex, He
could have rejected it. Now, I say vou have
made an untrue statement, to, put it
modestly. Assam was ignored. 1 do not
know how the Ministry is functioning and
for whose benefit, 1.ook at pharmaceuticals.
It is in B-fnbay controlled by foreigners.
IDPL is an exception. They are selling the
drugs at 6 times or 10 times of the actual
price that you pay in Singapore. Why
could vou not send some technical persons
. to Singapore to learn the technique and

then vou could set up vour own plants ?
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! Why have you mortgaged the industry for
the benefit of foreigners ?

- eo- N

. As regards oil refineries, they have re-

« pzatedly refused the recommendation that
| these 3 oil companies should be taken ove[.
It has been put into cold storage by the
Cabinet because it is inconvenient, Now,
the Government is s.udying their proposals
of 36 per cent or ome such percentuge.
According to this proposal, these 3 compa-
nies will keep an effective control in their
hands. How is it that this recommendation
of nationalisation was ignored ? For whose
benefit was it ? It was not in the interest
of India. It wes for the benefit of foreigners.
Now, there is a deliberation whether to
I accept the proposals of (he foreignerq in
which effective control will remain in the
hands of these foreign companies. Regard-
ing exploration_ Sir, we were assured four-
five years ago that there is oil in West
Bengal also. An assurance was given that
deep drilling will be done and the project
‘ will be taken up, Now they are saying that
on the advice of Piof. Kalinin geological
& studies are being made, but for how long?
" How long will these studies go? Then
there is oil in Bengal Basin, near the Sun-
darbans. When you have not been able to
strike oil in Ankleshwar, it was necessary
that the Bengal Basin and the Sundarbans
should have been given priority. 1t is not
‘given priority. Again, when Mr, Humyun
Kabir was the Minister incharge of the
Petroleum Ministry, it was decided to set
| up a petro-chemical complex at Haldia, I
ask the Minister : Who has scuttled the pro-
ject 2 Which Ministry or Cabinet or on—
whose recommendations was this done ?
Now there is some refinery. It is now said
that these projects are allotted to the depart-
ment concerning petroleum or kerOsene of
something like that. Why has that projzct
! been given up ? Now they say that the
Haldia Porg is not suitable, They say that
it costs Rs, 20 per tonne extra, If it is so,
1 ask, how can you set up a refinery at
Mathura ? Freight costs are there also.
From Bombay Port to Mathura is a pretty
long distance. I would like to know how
much extra money is required in that case.
Would he answer ? If that i3 so. then vou
can bring oil even from Assam. The rail-
way connections are there also.

b
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SHRI D, K. BOROOAH : It has been set
up in Bongaigaon.

SHRI NIREN GHOSH : Recently it has
been set up there to satisfy the wishes of
Assam. Previously it was not done. Strange
pclitics are being played in the portlands of
tge Government of India, 1 am glad that
the petro-chcmiEal complex is there in
Boncaizaon now but why should it not be
at Haldia also? If you can set up @ refi-
nery of 10 million tonnes in Mathura at an
extra cost, then an expansion from 2.5 mil-
lion tonnes to 7 million tonnes can also b
there. 1 also ask : What has happened to
the"NAPHTA of the Durgapur project. One
hundred tonnes of steel per day is produced
in Durgapur. Why have you not set up any
ne{m-chemical complex there ? Why arc you
playing with drugs and doctors. Again and
again 1 say that the interests of India are
not within the pu-view of the Government
of india, the so-called Government of India.
[t is always the foreign interest which domi-
nates u: even now. There are the persons
and the officerc who are making squander-
ing cf oil reserves, There are cerfain sec-
tions deliberately trying to cultivate the
foreigners and mortgage Indians to the
foreigners. That is the position. There is
no reason why the cruds prices should b€
raised and why we should succumb to it.
You could have taken up the oil refineries
first and then the gquestion of crude supply
should have been taken up. Again and again
we tee that in all those matters. although
25 years have gone by, we have not the
exverts and the technology in ferilizer, You
su)'/ . Toya is required, You want the latest
technology. 1 say if you want the latest
technglogy, why don't you train hundreds of
technical Indian personnel, why can’t you
cend them abroad to learn the late ¢ tech-
nology and build it up instead of importing
foreign capital equity participation and then
morigage the fectilizer industry to
Why are you doing that 7 In our indige-
nous know-how, even if it is a bit costly,
there a-e only rupee cOsts involved; foreign
exchange is not involved. You say by
exportiag fertilizers you will earn foreign
exchange. But for whose benefit ? For the
benefit of the foreigner, for repaying their
debt, More and more you will export and
yeu will ask the people to forego consump-
tion in the interests of the foreigner in the
name of export promotion, There should
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be a limit to what you are doitg. T say in
pharmaceuticals. in petro-chemicals, in fact
in the entire gamut of industries, neve} is
the interest of India fully taken into
account. Always it has been the policy of
the Cabinet to cu'tivate the foreigners and
sacrifice the interests of India at the aliar of
foreign technology, particularly of imperia-
list technology. That is what it has come
to. When particular things happen. the
tot.! overall interests of the country or
even the needs of balanced development of
the country air: not taken into account,
Even in the case of the Cochin Refinery .1
know Malaviva did. it. Then I said it was
a roaring national scandal. 1 remember I
said jt on the floor of the Hou e. And Mr."
K. D. Malaviya cornered me and asked
me. why did you say so ? He h'mself said
that Nehru is under foreign pressure; what
can I do? We have to do that. That is
how you work out things, whether in pha~-
maceuticals or petio-chemicals or in oil or
in fertilizers. How long you will go on
like this, T do not know.

SHRI SHYAM LAL YADAV (Uttar Pra-
desh) : What is the fate of the petro-chemi-
cal complex in Assam ? :

:

SHRI NIREN GHOSH : One complex is
there; another he has purchased from Indira
Gandhi. 1 say it deliberately; because he
has become a Minister this has been given
now, whereas they should have got it long
back. So that js how things are looked
after. No baanccd deveiopment, no overall
interest of the country is taken into account.
It is always the jn‘erests of the foreigners
that dominate in everything you do. If
Rumania can build her own oil industry
within 25 vyears what prevents us from
learning oil technology within these 25
years ? 1 say, dom’t enter into foreign
equi'y part'cipation, If you want to acquire
latest technology then we ourselves must
learn the technology. We must train our
people in this technology. Let us learn it
and fabricate the plants ourselves. 1f the
agreement Is signed with Toya, it wil be a
scandal, Mc, Borooah, For this in history
it will be recorded that in the year 1973
you sacrificed the interests of India for the
inerests of the forcigners, Remember this.
This is what you are doing. You say you
cannot do it 100 per cent. All right; you
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[Shri Niren Ghosh]

start with 80 per cent or 90 per cent or
whatever it is and then build up. We have
third grade coal. It is required for fertili-
zer and it is being wasted deliberately, You
go to Raniganj, Asansol, Dhanbad or Jharia
and you can see this tremendous waste, This
could be utilised for fertilizer You have all
the technical know-how for this; why don’t
you do it ? I know you will not do it
becausue a section of the bureaucrats is
hand in glove wilh the foreigners who watch
over the interests of the foreigaers. They
do not want the foreigners’ interests to
suffer in any way, That is what we have
come to. This is a serious thing which we
have brought to your notice,

Finally, T say that the Cauvery Basin and
the Benga] Basin should be taken up imme-
diately at any cost for off shore drilling and
exploration. You start work immediately
between Calcutta and Port Canning; deep
drilling should be started there. Within five
or six months if there is no project there, if
a beginning is not made to lay the founda-
tion for a project then T would think that
the Ministry has got some animus against
that region the eastern part comprising U.P.,
Bengal, Bihar, Orissa and Assam,

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): That wil do, Mr. Niren Ghosh.

SHRI NIREN GHOSH : It is time you
give up this policy of feeding the foreigners.
At least have some soft corner for our
country which is called India and its
interests.

Y 3T AT ATER 5 ATFAA S ITRAT-
e SfY, WA @ & R oz fawwr a6
AT F9 F A0 Tqawa@T 7 T g
AT TZT IUR & | AfHT § Ay |
& faem Faar atgar § i wwvwaw |
w0 FW w g gv= AT 9gfy @ 2,
ft a&9T qIET I A § 49, 3g forg
I | T W g 907 ¥ vrwaq
T A 91T FH FEG. ..

qadig w14 fawmr qat fawfo sk
HATAE HATTA | AT "AN (1 s
irgat) AT Y FY T
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St@m e argw  F oSt 9T AT
@ g | # fadgw s aigan g fx faa
THX VT | A1 789 FW FL &,
Tt yafa #m Foar nqw fawm § @
FT FAT T F
g:rﬁfsr%rﬁ,@makirwg'rqt.
O A FEYL Y q wmar g ..

5t FYo Fo FTEAT: HTIHT HIA forar
g7

st ™ WS QI T | q@i
9T IEFT TG FAY g AT AT A AN
fear =it ama o #, afwq uw o) ae T
F1E AT AN g faar |+ gafow &
Fgar g f& oowas v o adow @
AT ATET Y SHFET UTT WIS, HITHT
S EqWTE & I9H I q1a TS AGT g1,
afwa o o W & a1 IqF FAT SIS |

g favmr Gar 2 S Aot F A
gz ufaF yw@ S@ar g 1 T8 T
IF WIS F qGTT AAHRT HiTergat
¥ IO AT & 1| TS HIqFT fawrefr
T gg0 A1 g o§f=q giar 2, I9F
faw = q@ifqaw T dwa 27 &
T Fq 9g 91 984qr 2 a1 995 fAg
Zar &1 v wrq faafo 3 € 1 AR ag
Fg9 W IS TR v ¥ Fr fre
THIT FY FA7 27 faama § Y R
qatfaF AT F7 T9q7E7 fawmr 7
AR, IHF qF@EA 39 fa9mr F7 Y
qfeoms 2, s g« 2 ag fraemeraw &

# a9 F qraey ¥ 7357 FIAT J0897
g fF 25 T F1 AT F A8 97 AW
7 AT & srpfa g2, seane g framt
d, AWM § "yEr MO # &
T fqurm &1 £ 78 g1 % 7 q1 o
L faw w@r & WA FOFA wmw e
@1 % | |t JE s @y 2 At A
9 W 7@ faee; #0fE Seimeer
| FTEE RN G g FT A E |
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st 10 F0 qJEAT : TTEATT FoAT-
ZTH FEH T T E |

+ft T A q1Eq : qg I A
¥4 §g $T FA%AAT & | GE9 qSY
* sreAr zEa faar gw Ag & R oara
TAT A & &g off 7Y 7§ S
TN RETAAL9EE | AT I
T =0 TR ET AT A4,
TZ-q¢ Fifawrd; "y 3@ fawwr 7 w®,
TE-ar fofid S=i o #Y, & AG
fraar 1 zafae & Fga1 wgar § fF 5
fawrmr #Y sawaar ax qaw QT )
FTC §® oY &1 | FTHTT &1 ZL q6AAT
F fou Sf-mE feae foat  Sray
M I&& wrowr fod e | oo wE
g g § g agr v soEr
afeq oy 741 fagwr g 1 3 FT
FATHT Hq W GG @l F FHA |
fasteft w7 &1 7 a1 9w w9 G ™I
a1 39 T frer @1 A F A FWE,
gT% fAu @ AoEE s\ g 1 al
FIAT T fAATT IT AT FT | 9 TE)
faaar & 359 GdY & F § wFrae 93q7
& T 2iadE ®F wETE | Siaw S E
AT F ag 75 FFRLAT 7 @A & 5
50 %o HT AT ANTT AT 10 To F)
TARAT Afa, adt e faa |

st Qo Sfto FARY : SATET TLHAT
FET g wr g

Y YR AT ATES : AL gAT AL IHT
fHedaTy oaE T 1 qW F FUASH
T8 T § a1 TAFH A g 9T &

2 | gafare smw puar 3 feafa /8 geme

FT 78} a1 WIS A9 g F3 aray
-ZISTAT FT ST ITET 9T F71A7 § a8, o7
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&; i THOE A7 9T FRE qEdT &
T SENE ©F JATE | T T9HL §
T T #) &19ar g 87 T | 7%
WTEdE I|EE A gdr, AT EdR
AT FLHFTA TIAT -G q7 o17T
W AT T A ArFeAEar # qfa @
FL FFAT AT | AT T IH FTL FATT G-
AT & a1 THC LY avg F [ AT
FH AR GHG GEIAT R FT HATSH
T FIr FT 7T FT I 1 g/ q72 7
T A AR #7 feafa w7 &7 at
9 guwar g fr 9ew Faw A §
Efve IuEmr At ST 48 IyeEy g,
afer o wew ag ST WRIAW F
Ty Y feafa o S & sty

Fgl aF AT FIARAA FT qiFwT
FT qAT &, ¥ A7 Argar § F g7 A
FAFT & o ey &7 Sy a7 T
qfver w3aa 2, FqT T G HIH HC2ATT
g T & « Siv Y ®qAT FAT § IAHT LAY
# §2r foer w@r & | #2 oy qfeq
T § Sif U2 a1 §, AfwT gAT A8t
I E | T S feew AT @ g A
% F 9o, Fat 99 F 9 | 0T F
|, 9g W FHF H AE1 AT E | IAET
oY fepreads & | 99%F AT AT FrE
SrFedT A £ {F 37% A1 wr3eeey E, gt
TTHATT HIH T & gA &4 | ar /¥
TR AT ITAFFTT HL AT 9,
SHAF HTSTASH FT AT A AVford. ASo
o Fo AHARI AT T ATA IUAF F
ar 3% arg 39 smmE & 1 A%
qTT FIE qUATTGT T E A1 A9 T B,
afeT SF ax A9 I RAY F1 A
@ gh &, a7 ax #r e agry fw
I7% o) ofeqr Suw §, e @uw F,
TICHAEH &, ITH! IHT THX & AT ¥
UTOFT TAAZ gAT & IqF  HATAR
a9 7 feur 9ra ) gEAY A9E § agA

SR &) SOAY | ST FET WY TET | ZIRTRIT WAT gAT B | 56 A AL ALY
2 3z o Mg FTag T EifeA G Ewar | v e M AR G @y, Wit T
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[ warm arer aEA]
#1 AT F1 @A F o e g, afew
IR WS 97 F qeT fF W@ § e
Fi o g2 e G Ad ) AT AAE N
o o wfd | zaE fag g e
ErEql FEE AT IAF A0 7T 7
Qg A aeEd

T 7%, HFgA?,  FEARAT ¥
day & uw & aw & e w5 "
g fx wleamsare #1, A% &1 A AW
41 39 F WA-ETT IIET JAEA W
FZAT ATMET A1 T IT KT wAra Rt
¥ dz gmr =nfEw ar | AfFT T fan
F@ ALY g1 WX ST wiearesr< A1 feafa
g oAvETd fa # mUAT ACERETY
Fa #§ sy wufaat 2, St TS § IAE
TEATE JAAT AGTT ZHT TRl {aa@rdv A
ety o gt v LW g A
#19 & A1 %7 qeAT g fF us aw at
famT 1 g A faerdl AR EEd a1
QATEE &9 F AW g 99 gaefai
F st 99T gfte § g T E
FH TREYT F FE@ET E | qg A
gftaq ® gaEg a9 A0 qEE & AW
aE1 H § WX FE FRO a9 H Agy
T f & gures & F AW Agl
FEMW | gedarT w09 § |’ S9
FICEN #1 &7 FUT & W Iq F
AET TAEE & &1 FE Aar o
g fAwaT Ag w41 P oaE g A
g FERT F 1 MEIT A OAER
A & | AT ART WG BT KIS HS-
ATE AT ITET WIAR G HIAT AR
U JTh A ;T gghi a2 faw e
fear % AsEEl FT AFEEA FAQ 8
HFEL aT FIAE AL BFAET F7 gFE
FOA § W7 70 qTh TR AT
9T §3 FL ITRT & FAAT FW § |
% wgar g 5 veeifa® SEw & S 2}
g o urife wefa § 0 SEEt
T F A FaeRary AT wAvr a3
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| s A T g A A A o

feeeft & Eqmeea faeii #1 ggara g€
IAF FAN T qATRE &A F AN
9 3 Ty 7 T 7l geaTe g afew
I & |qre oge oy gz faa v ) W
THT | AT HEAEST &, Had § H A
ar..L

UF WAAT aTEq ;. A9 qriedr q
feer v oay fFaT

Y SATR ATH AEE AT HL, ATHA
ATET AT &1 FAFT AfGFTC 77 2,
9H AEN FEAT AMGE | FToANGH F
FleATet § IR W gT FY | AfFA
TE 17 AL §HA | qG! AT 5 UF a7
A1 ATHIT YT GG, AFET FI, ME F
AW F @ F A fF gH Awgd w
A FU AT IAY AT T A
gHA qO AT IASRT AR H AEA &
faw JaTe 7 &7 1 @ FUT FT @HT AT
AT F TR & § A FE g,
ST JEHWT § ITH ANG T S T &
IFR 7 9u FF, wfew sarew §
el I R AT 7 1 ST |

TF I AR | GErhaET ey §
q9ad: 650 FAT B9F FT LA &
I =T Arsr & A g6t § w8 6@
ST S 39 g7 § @ gE A
ST g2 & FHFT O ITA T Y LN &Y FHC
T W A TH JIE F IA@G ar W
T S TWE A G A€ AT g AT
HYT a1 FF T WY T TG g 7T

o | I § T A § g FEww
oY FYT FT &1 A9 H, TF q Jo( &
T A/ AR gAL JAF & & § T TFHT
#Y fifq Fraifem 3, avm & foaq
| F9 F1 QW fFar @1 a1 Fofae
ast 7t feafq o agq waTAg 1 T AT
# AT THTC F A0 fAFaaq @ €
FogeL w15 ARW fFaTear § s gy
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TH TN 9T § HFEAT A Alwd I
# arg ot A qfq A &1 oy AT A
awAT g fw g e i ¥ few aga
SEH AT Z | TH A AT &y wfuw
HET #§ ITA= FTH A o faafae
aqE ¥ =m ¥ faaewr A sgawar A
|rfer W7 37 | F1 AR Ay 9T ST

S fger FET FEAy gy e
SHRT K. CHANDRASEKHARAN

(Kerala) : Mr. Vice-Chairman, Sir, I am
thankful to you for giving me a short time
to make certain submission; on certain as-
pect ‘concerning thic Ministiy. Sir. at the
outsets [ would takeé this opportunity of
placing before the hon'ble Minisier the very
difficult situation that has ansen now in
the ' couthern Stateq particularly the States
of ¥erala, Tamil Nadu and Mysoie. 1 do
not know, Sir, to what extent it is there
in ‘Andhra Pradesh There is acute short-
are of diesel and petrol and kerosene. Sir,
in the last 15 days in six out of eleven
districts of Kerala there hac been not a
drop of petrol or diesel T understand that
in many of the districts in Mysore in the
Jast about five davs there is no petrol or
diese] or kerosene oil,

Sir, so far ac Kerala is concerned I can
say that the public distribution system now
cove . about 69 per cent of the distribu-
tion of petrol and Jdiesel. The Indian Oil
Corporation does it. It is only to  the
remaning extent that Caltex Esoo and
Burmah Shell do the distribution, Sir,
eccentially the public distribution system
has failed in the Southern States  We do
nct know the reason It has not been
possible to ascertain the reason so far. T
would. therefore. request the hon'ble Mini -
ter to inve:tigate into the reasong for this
p-cc:ically comple‘e failure of the distribu-
ticn of diesel, petroi and kerocene in the
scuthern States. I would therefore, re-
quest the hon’ble Minister to gee to it that
the rituation is eased ac early as possible,

Sir, the fertiliser industry on which T
propose to spsak a few words at this stage
has rightly been included within the core
secter. But, unfortunately, Sir, commen-
surate with the needs and requirements of
the country the expausion has not been
adequate. The increase in production has
been far from satisfactory and we do not
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| know by which vear the country would
attain selfsufficiency in the matiey of
fertilizer.

Sir. 1 shall just very briefly give a few
facts In 1971-72 the installed capacity cf
fertilizer nitrogen was 13 lakh tonpes and
phosphorous pentoxide, that is P:Os; was-
4.5 lakh tonnes. However, during that vear
the production of nitrogen was 9.52 lakh
tonne; and the production of P.O: was
5 pu 2.78 lakh tonnes. In 1972-73, the

installed capacity of Nitrogen was
1464 lakh tonnes and that of P.O: was §
lakh tonnes. The production in that vear
wag 11 lakh tonnes of Nitrogen and 3.20*
lakh tonnes of P.Os;. Sir, we have hardly
attained 75 per cent of the installed capa-
city so far as these two main items of ferti-
Jizers are concarned. But the fertilizer 1n-
dustry can possibly be happy on acco.at of
the fact that it is slightly better as com-
pared to steel because the production of
steel in the public sector is as low as 50
to 60 per cent of the installed capacity.

With the 21 fertilizer projects that we
are having in hand, i.e. in the process of
implementation, the installed capacity of
Nitrogen would be taken to 4125 lakh
tonnes and that of P.O; to 6.73 lakh tonnes,
and it is expected tha in 1973-74 eight
proiects will be complzsied and the installed
capacity of Nitrogen will be increased by
8.20 lakh tonneg and that of P.O. by 0.6
lakh tonnes. Sir, ;his is only an expecta-
tion and there is nothin> which assures us
that this expectation will be Tulfilled. Even
if the expectation is fuliilled, i.c.. if the
installed capacity is expanded, we cannot
have any expectation that production will
be to that extent. It has been stated that
production i, rather adversly affected by
power shortage and industrial unrest Sir,
the power shortage cught to have been met
by the availubility of thermal power  in
some of thewe key industries. So far as
industrial unvest is concerned, it is rather
a very sad commentry on the manage-
ment of our public sector industries that
these public sector industries are more
affected adversely by industrial unre t thun
the private sector industries. .

Sir, when that is the position so far as
the fertilise; industry in the conntiy 35 a&

. . )
whole is concerned, 1 would like to mentiom
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the figures of one particular
unit with which my State is con-
cernad. Tt is not as if its fertilizers are

used in my State only. It is used through-
out the South and probably in other patts
of the country. I am particularly refer-
ring to the two units of the FACT: one is
already in existence. ;e., FACT, Udyoga-
mandal Unit, and the other is under com-
miszion, the Cochin Divicion. The catent
of los; over the last 10 years in this public
sector industry is one which requires to
be studied particularly. There has been
improvement in other sectors, thas is, in
sectors of art, culture, drama, feasting,
gue t houses, etc. Sir, the FACT in my
State is known as a centre of art, culture,
sports, pgames, tennis, etc., but not as a
centre of fertilizer production. The instal-
led capacity of Nitrogen in the Udyoga-
mandal unit of FACT is 82,000 tonnes.
In 1971-72 the production was as low as
23,822 tonnes. In 1972-73, it was about
20.000 tonnes. For P.O: the installed
capacity is 33,500 tonnes. In 1971-72, the
production waq 9,917 tommes and in 1972-
73. it was about 9,000 tonnes. The national
production is about 75 per cent of the
installed capacity. In FACT., which was
begun with 51 per cent shares of the Tra-
vancore State by Dr. C. P. Ramaswamy
Iver when he was Dewan of Travancore
State and under the management of a pri-
vate ndustrialist, Seshasav:e Brothers. at a
time when the installed capacity was low,
it was having cent per cent production,
But now with four stage, of expansion we
are having hardly 30 per cent of the pro-
duction. This is a shameful state of
affairs T submit that the FACT Udyog
Mandal Unit is an insult not cnly to the
fertilizer industry but also the public sector
as; a whole and a disgiace to the mation
itself. Therefore, I submit that effective
steps should be taken by the honourable
Minister to see that this unit goes into
production in a better way. So far as
Cochin division of the FACT is concerned,
it is some vears since it has started and it
was expected that the project would be fully
commissioned in October 1969  In April
1973, there iy no production at all. 1In
April, 1973 Phase 1 plant in the Cochin
Division of the FACT has commenced pro-
duction of urea in a very small extent. Tt
is little satisfaction. And what has hap-
pened ? There has been a tremendous
dflay in the supply of equipment to the

[ RAT¥A SABHA]

working of Ministry of 308

Petroleum and Chemicals

Cochin Division. And then even some of
the critical equipments that were delivered
and were put up there, they could not be
worked because as soon a< they were put
up, they were so bad or they were put up
so badly. that there have been mechanical
failures in that newly put up project and,
therefore, nothing has worked. Sir, I
would only want to sav two ®hings and 1
have done. And that is with regard to the
deficiencies in the distribution of fertilizers,
particularly the Fertilizer Corporation of
India which i< a public sector project, ought
to have utilised public sector agencies and
cooperative agencies for the distribution of
ity products. 1t was only this morning,
you would kindly notice, that reference was
made to the Fertilizer Corporation  of
India giving a licence at New Delhi o the
Triveni Fertilizer and Chemicals Corpota-
tion which was later discovered to be hav-
ing no licence at all and the licence sup-
plied through the Corporation had to be
suspended. T would rather suggesy that
the distribution of fertilizers be effected
through public sector agencies and co-
operative agencies.

| SHRI U. K. LAKSHMANA GOWDA
(Mysore) : 1 thank you. Mr. Vice-Chair-
man, for giving me this opportunity. I am
not going to make & spzech. 1 would only
ask some clarifications from the Minister.
With regard to the supply of fertilizer parti-
cularly in the South we are feeling a great
shortage. 1 know the distribution  of
fertilizers is not in *he hands of the Minis-
ter. With reference to commercial crops
and plantation crops, deficiency in supply
has been very great and in the last season
it was hardly possible to get fertilizer mix-
ture and the situation has worsened now
and [ do not know what is going fo be

done about this in the coming season whpn
fertilizers are required, What T would like

the Minister (o clarify is what arangements
are being made for supply to the south be-
causz. as my friend, Mr. Chandrasekharan,
said the production in the South is very,
very deficient and it cannot meetl the re-
quirements. From the north the supplizs
are not moving to South and the distribution
system has almost collapsed. T would like
to know from the Minister whether ihis
shortage is going to be temporary one only
and whether he can Jdo some other arrange-
ment and e that more imports at least
| are diverted to the South. That is one thimg,
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‘Secondly, so far as diesel oil and petrol are
-concerned, the situation is much worse. At
“least in the north there are refineries and
some production is coming and they are
able to move the supplies. Now we have
learnt the other day that there was an agi-
-tation in Punjab and they made all efforts
10 move diesel supplies, If you go down to
the South, to my State, if yoil leave Banga-
'lore and go to the interior placed. you will
bave to carry petrol in another car; other-
“wise, you will noL be able to move. Even in
cities like Bangalore the supply of petio] is
limited to 5 litres and 10 letres per car.
"We do not know the actual reason for this
and I hope the Minister will come out with

temporary feature or semi-permanent  or
‘permanent feature. 1 would like him to
clarify this point so that the people can
know the reason and if necessary stock

-a statement whether this is going to be a ,
!
§

upon whether it is zoing (o be 3 temporary
shortage or long-standing one. T hope the
Minister will give at least this assurance to
the public in the South.

SHRI D. K BOROQAH : Mr. Vice-
Chairman, I am grateful to the hon. Mem-
bers for giving me he opportunity to know
‘their assessments and views in respect of
the working of this Ministry which includes
exploration of petroleum, crude oil  and
drug industry. First of all, T would like
to discuss the basic problem, namely. avail-
ability of crude oil, becanse except {or a
small sector in drugs and chemicals, the
main work of this Ministry depends upon
some kind of processed crude. This Minis-.
try can function only on the basic of
availability of the requiited amount of
crude oil. ’ ’

This is a saying in my language and 1
know the same thing is said in Bengalj also,
The sayving is that when I became a mendi-
cant, the famine also started in the village.
When 1 took over this Ministry, the main
hurdle before me waq the rising price of
crude and the consequent non-availability
of crude. In 1970, which is not far back
‘and even ijn 1971 and in the middie of
1972 crude was being sold in the byyers'
market. It was being talked about that one
‘could buy crude just as we could buy any-
«thing that is in surplus. Its price in 1970
‘was 1.28 centc per barrel. Around 1}
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vears ago it was obout 1.40 per barrel.
Since I took over the prices started mounts..
ing and it looks that the price will go up..
It also
Whatever existing refine-
rie; w2 have, we are not sure where the
crude is coming from. Tn respect of the
new capacily, we almost thought that it
was an uphill task. Fortunately the change
that took over in the oil world is in our
favour because the oil producing countries
have todav more authority and power than
the foreign companies. That came to our
rescue to some extent. [Iraq which has

became scarce.

! nationalised its oil industry agreed to give

us in the first instance 3 million tonacs a
year. We discussed the matter with lhem
once again because for our Mathura and
Koyali refineries we waated at least 9.5
million tonnes for 10 vears. It is very good,
of them that they have agreed to give us

petroleum products with them. depending } 10 million tonnes per vear for ten vears.
|
1
|
I
|
i
!
]
!

That hac made it possible for us to go
ahead with the Mathura refinerv and the
expansion of the Kovali refinery. It is not
10 million tonnes for Mathura, but it is
6 million tonnes for Mathura and for the
it is 3

million tonnes. Thev have also ugreed to

i give in addition 12 million tonnes extra in

1976 and 1977.

Now, Sir, the availability of fertilizer in
Western India and UP depends on the
production of fertilizers. Now, when the
Mathura refinery goeg into production only,
you can utilise the fuel oil produced and
utilise it in four factories, that is, Mathura,
Kirnal and Bhatinda and one more. Sir,
formerly, there was a tims when in this
country electricity was so surplus that we
really did not know what to do with it
Therefore, in the Nangal factory, for whict
the raw material itself is electricity. efectri
city was used. It used 164 MW for pro
duction of fertilizers and when there wa
a shortage of electricity, thev reduced it ts
60 MW, So, there is a 40% availabilit:
of power and this is the raw material st
far as the Nangal factory is concerned be
cause the process itself is based on electri
city as the raw material. known as th
electrolysis process. All these can be dor
only if the Mathura refinery goes into pre
duction and for that we are thankful to th
Government of Irag. It was very good ¢
them that they gave this. !t was wout «
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their goodness that thev have given this.
Not only that, Sir. As you know, they
have also given u; a loan of 50 million
dolars spread over long vear; at a very
smell interest. That will also help us in
building this faetory, this refinery and the
fertilizer factories.

Cir, we need fectilizer facteries, 12 fe;t.-
lizer factories if we want to piov.de for
the. requirement; of the country. 1 do not
think. we can really fully satisfy the requirc-
ments of the people at the end of th: Fifth
Plan., But certainly we need 12 fac:ories.
It was worked out at ten or 12 fac‘ories.
Naw our calculation is this and this is not
eally a Ministry of shortages, but a Minis-
1y of growing demands  Because the
femands are growing up so fasr that we
weed . J2 fertilizer factories to be built
luring this period of five vears in order
hat.at the end of the fifth vear we can
rcvide substantially for the requirements
£-the country of fertilizers. RPN

SHRI A. G. KULKARNI : Provided a
ecision is taken.

SHRI D. K. BOROOAH : I will come
y that also.

Now, Sir, what is the decision? We
ave to build it a5 fast as possible. Sir,
lere was some reference to the firm, Toyo
1d it was said that the deal has been struck
ith Toyo. They asked, why not built it
ourself ? Sir, it is not possible, The
te t fectilizer factory built by the FCI is
e one at Durgapur. All the mechanical
ork was completed two vears ago amd
en now iy has not gcne into praduct.on.
ow. T will onlv eive vou a brief account

the characteristics of thi: plant, of its
mstruction, and how far we have got it
ne by the FCI. It has besn done by the
_I and it has not been done by the EIL.
om what source has it got the know-how?
. I will give you the details about thi .

‘sulphurisation at Durgapur -
(It is built by the FCI)
British Petroleum.

am reformation : ICI

conversion : Based on foreign know-
how.
mdhia synthesis : , Montecatinni

f RAJYA SABHA ]
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Urea synthesis : Montecatinni-

HT conversion : FCI technology. .

SHRI A, G. KUKARNI : Where is the:
Indian (echnology ? ) ) wie

SHRI D. K. BOROOAH : Thosc who
claim that we can build hundred ver cent
our own, all T can savy is. do® not know
what thev say.

SHRI S. D. MISRA : What about pro--
duction ?

SHRI D. K. BOROOAH : Durgapur has
not gone into production. Mechanically
it was completed two vears ago. But it has
not gone into production. T have askad:
them to do so at the earliest possible time,
otherwise, I am afraid, in spite of all the
praise some people are showering on the
FCI. T will take a very hard line.

Sir, another thing T would like to bring
to your notice is that we are today talking
about self-reliance. \What is self-reliance?”
Self-reliance certainly is » verv good philo-
sophy. But like any philosophy it can be
overdone.

Qur problem today in this country is
self-reliance in food—the basic 1eliance this
country needs. We should not have to go
to foreign countries for food to keep our
people alive. ‘This year we will have to
import 206 crores worth fertilizers. The
maijor part of these fertilizers are coming
from America. If you delay the construc--
tion of fertilizers plant, you will only en-
rich America, mind you...

SHRI A. G. KULKARNI:
rect.

That’s cor-

SHRI D, K. BOROOAH : So, therefore,
Sir. I said that if I Jo mot eet these im-
ported fertilizers, (his country will have
shortage of food and then we will again
import from America So it looks. 1 do
not want to impuie motive; to anyonc, But
they ares in‘erested in making us dependent
on America. So, Sir, [ said that our main
problern todav is to be self-ieljant in food
and self-reliant in gupply of fertilizers. ..

SHRI S. D. MISRA: The  Minister
should explain why the public sector js fail-
ing us on the fertilizer production side ?
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SHRI D. K. BOROOAH : It is a ba-c
Our pro-
blem is to supply fertilizers fast a.

possible. . .

a,

SHRI B. K. KAUL (Rajasthan) . 1
would like to know why have you change 1

from gypsum ?

SHRI D. K. BOROOAH : Thi, is now
an ancient history

I was saying that 1o set up fertilizers
plants we need foreign exchange. We will
go to other countries for foreign cxchange
a, well as technology—not full technology,
but partial technology. We have Anow-
how in the country  We have technology,
But not to the extent some people

may
claim. As I read out. Sir. in Durgapur
itseif, the latest fertilizer plant, our con-

tribution has been 2aod. It is certainly
not 90 per cent as some seem to suggest.
What I am saying is that we will have to
get fertilizers from other countries. T sent
a delegation to Japan. I sent a delegation
to Vienna. I talked to the Russians also.
The Russians told me exactly three davs
back that they themselves need more ferii-
lisers. Therefore, they are collaborating
with ICI—Impzrial Chemical Co. We are
also collaborating with Japanese fertilizer
industry. Therefore, what is the problem
.of USSR is also our problem. Just as
USSR has to go and buy food from the
USA. 1 do not want that we should go
again to the USA for focd. I think that
should be ended for good...

SHRI NIREN GHOSH : Why
participation is there ?

SHRI D. K. BOROOAH : I am coming
1o that also. Of the five fertilizer ractories
for which clearance has been given by the
Finance Ministry to our Ministry, none is
going to be built in piivate sector. They
are going entirely to the public sector. Not
are going head with that factory based on
only that. There will be no equity parti-
cipation by any country. However, we
are trying to build a fertiliser factory in
Bahrain. We are also negotiating with
Saudi Arabia to build a fertilizer factory.
For these factories, we will have to give
them equity participation. All the fertili-
zer will be available at cost price. The
whole point is that we have to create &
climate of hope and confidence in the
country and that can be created if we

equity
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build up fertilizer factories fact and make

. fertilizer available to the common man.

|
1
|
|

" proceed to another point, please

. That is

As 1 said in this Hous2. we need not worry
about any other pressure. In India, the
pressue of the common man is enough to

hiep us going.

SHRI A. G. KULKARNI : Before you

let us
know how quick a decision will be taken
cn these five fertiliser plants  Please give

us some indication before the next session
starts.

SHRI S. D. MISRA : And also about
the unutilised capacity.

SHRI D. K. BOROOAH : The basic
decisions have been taken. We do not
want to depend on fapan alone. Discus-

sions alre going on with other countries also,
We have almost selected the sites

and as
soon as decisions are arrived at, we will
go ahead with them. A decision can be
arrived at only by bilateral ' discussions,

We are expediting them. So far as un-
utilised capacity is concerned, that has been
a very retarding factor and we are sorting
it out. We must go at least up to §5
per cent to 90 per cent, A fertilizer fagtory
is a very heavy capital investment plant

. and you should utilise it to the maximum

capacity. It can be utilised even up to
100 per cent. It is difficult but not im-
possible. Here, you have mentioned two
or three points One is about Siedri

Sindfi is an outmoded plant built 20 years
ago and planned during the British rule.
It was based on gypsum which was avail-
able in Pakistan Pakistan went out of
India and we had to depend on Rajagthan.
Tt was frightfully expensive to carry it,
The machinery has also become oui-dated.
the reason why Sindri has wnot
been able to give a suitable performance.
We are reorganising it and it will take time,
My idea is that in about a vyear's time
we shall be able to modernise the Sindri
Fertilizer Factory,

SHRI PREM MANOHAR: Frecm 5¢

per cent, it has come down to 51 per cent.

SHRYI D. K BOROODAH : Yes, it ha

gone down. About 23 years age, when
came to this Parliament, I wag a healthei
man. Just as I have gone down in Realth
Sindri has also gone down in health,
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SHR] K. CHANDRASEKHARAN : You
are poing down in heaith in understandable
beczuse human beings go down in health.
But the factories should increase in health.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : If everybody get; up after a sen-
tence. the continuity will be broken.

SHRI S. D. MISRA : If I am allowsd.
I will just put one question. The agemg of
Sindri is not known only todady. It was
knocwn a few years back and there was a
programme of the Government of India a
few years back for the modernisation of
this plant. In spite of it, nothing has becen
don: and the plant has aged. Why has it
nct been done ? He is a new Minister.
The burden has fallen on him. Why should
he take the onus on himself ? He should
point out the dsficiencies and what the
Government has done on these recom-
mendations.

SHRI D. K. BOROOAH, : What I say is
that is being done and we have decided to
go ahead with that modsrnisation as fast
as we can as is physically possible,

So far as the Rourkela Plant is concein-
ed, we all know about it. It is in the report
of the Estimates Committee and I ne:d not
go into it. It was based on coke oven gas
from the steel factory. The quantum of
coke oven gas will depend upon the quan-
tity of steel that we produce and we have
been producing onlv 40 per cent of the ex-
pected quantity. Because the production of
stee! has not gone up, the fertiliser produc-
tion has also not gonz up. [t is a known
fact. But steel is not under this Ministry.
Since we are connected with fertiliser pro-
duction this has come up here but, perso-
1ally my Ministry or myself is not accoun-

for the paucity in the production of steel.
Simi'arly, in Neyveli the production has

ione down to 30 or 32 per cent and that
hat has resulted in the reduction of pro-
f the Fertilizer Corporation which is under
his Ministry. If you take Gorakhpur it has
one upto 95 per cent and Gujarat, which is
vasically a public sector factory because the
Sujarat State is there with 49 per cent own
'd by it along with the other companiss, is
va ed on natural gas and the productijon
her= is commendable, Therefore, there
re certain factories, where we have come
P .against bottlenecks. We have to sort
1em out and I can give you this assurance

[ RAJYA SABHA]
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through you to the House that if all the
factories that are under construction go into
production this year or early next vear I
think we will be able to tide over this pro-
blem. This difficulty of Durgapur and to:
some extend of Cochin is not special to the
public sector because the Goa factory which
is a Japanese collaboration with a very
well-known firm of India, the Birlas. I find
has also not been atle to go into operation
because of some mechanical defects and
also shortage of phosphoric acid. There
would be a delay of two or three months;.
they are changing certain mechanical parts.
This is a brand new plant. The Mangalore
factory which is in the private sector is go-
ing well ahead but, none the less thev have
thzir own problems. Soms of these problems.
ate inherent i the very industrial and tech-
nological backwardness of the country, I feel
that if all these fertiliser factories which are
under construction and on the verge of
completion if we can expedite their com-
pletion and start production I hope next
year we will be able to considerably reduce
the import of fertili.ers. For five fertiliser
plants we have got clearance for the pub-
lic sector and about the other fertilisey fac-
tories we are discussing, We are deciding
to build one fertiliser plant in Bihar to
which reference was made by Mr. Niren
Ghosh based on coal, We have to go for
coal for one reason; that is to say, naptha

or whatever feedstock it is based on, you
have to be self-reliant in the matter of fesd-

stocks Tor such factories. That is why we
are going head with that factory ba:ed on
coal which will be in Ramgarh or anywhere
nsar Bihar., Talking of eastern India
which includes eastern U.P. also. out of
these five on2 is going to be built in
Mathura and the consensus of opinion has
been there should be another one in U.P.
because after all, U.P, is a big chunk of
India. The demand for fertiliser in U.P.
is also going up; in certain parts of the
Terai area, the demand has gone up by 30
per cent. So far as eastern India in concein-
ed, which includes Orissa al:o a fertiliser
plant is being built in QOrissa. that is, at
Talcher. It iy going to be a fairly big fac-
tory and another will be built in Paradecp.
In Haldia also there will bel a fertiliser fac-
tory. If all these go into production there
will be no shortage of fertilisers in eastern

India including Assam because we have ai-
ready a factory in Assam.
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One point was raissd by Mr. Barbora
which is very relevant, that there has been
a shortage of fertiliser in the tea gardens
of Assam. We looked into it and we found
there is some difficulty in distribution. I
discussed this matter with the leaders of
the tea organisation and T am going to mzet
them in Gauhati. T am talking of eastern
India including Wast Bengal and T am try-
ing to find out some wav of distributing it
throuzh the various associations of the tea
industry.

SHRI U.K. LAKSHMANA GOWDA :
The south Indian tea plantations also have
the same problem.

SHRI D.K. BOROOAH : As soon as
we have discussed this with the Assam peo-
ple, we will discuss this with the south
Indian organisation—the UPASI—and we
sha'l <et whether distribution could not be
done through them.

SHRI K. CHANDRASEKHARAN : He
is the office-bearer of UPASI.

SHRI U.K. LAKSHMANA GOWDA :
Nc. no.

SHRI D. K. BOROOAH : He is an hon.
Member of this House; that is good enough
for me.

Another step we have taken is that we are
permitting the existing fertilisar factories to
expand thsir capacity because it has been
worked out that expansion will be easier,
quicker and less costly. So, most of the
existing factories, whether in the private
s=ctor or the public sector or the semi-pri-
vate sector will be allowed to expand their
capacity and that 1 thinki will to a great ex-
tent provide the stimulus for production.

Then my hon. friend asked why 1 asked
him to go on leave the production direc-
tor and also the manager, This case was
discussed in this House and it was found
—there is” an interim report of the CBI—
that they charged high prices from the
dealers for sulphate of ammonia. The price

fixed for the sulphate of ammonia is
Rs. 11,000 and they charged Rs. 4,000
extra.  Naturally the cultivator  had
to bear this burden. This was looked

inte by the CBl and they said that they
committed gross irregularities and it was
within the knowledge of the marketing
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director. So T asked him to go on leave
not with a view to punishing him but to
facilitate inquiry by the FCI because if a
person’s name is associated with the inquiry
he should not be in the possession of the
papers. Therefore I asked him to go on
lrave. They had submitted an interin re-
port and they have asked for some time. I
have asked him to extend his leave for two
months more and within two months full
report will be available. I have nothing
against anybody. I don’t know him from
Adam. Even now I do nct know him.
Whatever we do, we have to follow the
rules. In this case they have broken two
laws. Onez is the basic law of price which
is fixed under the Esential Commodities
Act  The sulphate of ammonia is a con-
trolled commodity for which the price is
fixed and if you charge any higher price for
it certainly you go against the law. Second-
ly. the destination also is controlled. All
this was means for Andhra but somehow
they found their way to Mysore and Tamil
Nadu. That is a breach of another Jaw.
Therefore 1 have asked him to go on leave.
If the CBI says that he has done nothing
wrong then certainly I will not proceed
against him but if the CBI says that he has
done something wrong or he is associated
with the wrong-doing then I cannot help
anybody and I do not think any Member of
Parliament will ask me to do so.

Sir, T left out the most important part,
that is_exploration. T strayed into fertiliser.
The problem of exploration is important.

in this country we have two wings, east and
west,

The Russian team. of which Mr. Takoev
was the leader and a technical man, dis-
cussed it with us. They gave us a report.
They said that in the next five years ONGC
can increase production from 4 million
tonnes to 8 million tonnes. That is to say
we will have 8 million tonnes from ONGC
instead of 4 million tonnes. Qil India is pro-

ducing 3.2 million tonnes or 3  million
tonnes. Because of the  narrowness
of the limits within which they

can function. the only possibility is tha
they can continue to produce this quantity
Their fields are getting exhausted. They
can produce these 3 million tonmes for the
next five years, according to the discussion
with the Russians headed by the Rassial
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Deputy Minister who him:elf is an oil ex-
port.  As a result of the discussions we
found that we could produce what we were
producing namely, 7.5 million tonnes. We
cars add 4 million tonnes in the next five
vears. That brings us to a total of 11.5
million tonnes or 12 million tonngs, but our
requirements would be of the order of 42
million tonnes. How can we meet it ?
After the intensified drive this is what is ex-
pected.

Oiling drilling in India is very difficu’t.
In Traq and Saudi Arabia, in those countries
you get oil at 2,000 metres. Three thousand
metres are what they call deep drilling. Tn
Assam and many other parts we have been
.drilling 5,000 metres or 6,000 metres. There- |
fore, drilling is difficult. Here the oil-bearing
starla are not as plentiful as in the Arab
countries or in Venizeula or in Russia. The
Russian delegation has suggested that we
have to change our gear because many of
our rigs have become out of date. They
have suggested that we change our gear.
“We are buying 22 new rigs, deep drilling
rigs. Now it has become necessary for us
to go down 5,000 metres or 6,000 metres.
about 20,000 feet. Therefore, our main
hope is offshore drilling. We. are: going to
Bombay High. We have to prepare our-
selves with the help of Japanese platform.
“We will start work on [2th June, but then
there are other areas also. We cannot do
it ourselves. We have not got the expertise.
No socialist country has the expertise. 1
talked to the Russians. They said they
have not done offshore drilling, becauss
they do not have to. Roumania does not
have it. The only countries doing offshore
drilling are the FEuropean countries and

Japan. Great Britain is doing offshore |
drilling. Al the European countries are
doing it. So, we are discussing it which

different countrits particularly with ENI,
which is a State-owned company in Ttaiy,
with the Institute of Petroleum of France
wihch i3 again a Governmen{ company and
also with the British companies. Some
Canadian companies are also operating. |
may add that we are not following any set
model, the Indonesian model or any other
model. We are going to make our own
decisions. Our decision is based on one 1
important consideration. We will engage

sengral contractors. They will have no con-

|
!
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trol over the oil we produce. We may give
them money. We may give them the price
of the shares, but the entire oil will belong
to us. We will engage them as what is
known as general contractors and they will
have no control over the oil. The oil will
belong to the country and the Governmsant

and we will decids as to how we dispose o°

it. Apart from this, in Irag also we are
coing to drill. It is on the same principles
as the other countries are drill ng Sir, in

. India production is not going to remain at

43 million tonnes, it will go on expanding.
But it is not humanly possible to get this
oil either onshore or cffshore. Then we wiil
have to drill elsewhere. Japana buys 250,
milion tonnes, They do mot produce an-

. ounce of oil in Japan but they are produc-

ing oil in Dubhai and Abu Dhabi, They
are producing in Tndonesia, Even Brazil
which is not a very’s big country, as far s
oil goes, it produces 10 million tonnes But
they are also drilling in Iraq, Italy has no
oil of its own. But the Ttalians are drilling
everywhere, in Libya and in Iraq. "~ The
French, they do not have oil, but they are
drilling everywhere in the world. So. vou
cannot be a pardanasheen company, it is
not a pardanasheen business, You have to
come out, That is what we propose to do
and we are going to I[raq. And as you
know, in Iraq oil is more plentiful and dig-
ging is less deep. And so it is likely that
we m'ciy get oil in large quantities. In the
oil industry there is an element of luck but
luck comes only when you dig for oil. If
you do not dig for oil, that luck does not
come. So we are digging in this country,
we are going to dig offshore, and we are
ourselves digging in Iraq. T suppose it will
be a good beginning, it will be a break-
through. It will be that in one of these days
we will be like any other country, like the
French, like the British Petroleum Compaay,
a British subsidiary o; the ENI and we
wil] drill on the shores of Tndia or outside
the shores of India.

SHRI A. G, KULKARNI : What about
the three oil companies ?

SHRI D. K. BOROOAH : 1 will coms
to that. That is very important, These threa
foreign companies, certainly they were
gaints at one time; now they are not s0,
Their total is 22 million tonnes with about
7.2 million tonnes of refining capacity, As

v
\
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1 said earlier, this is one industrk; in which
we ‘cannot allow the private sector, not 10
speak of the foreigners, Even in non-socia-
list countries like Brazil, oil is in the public
sector. Italy is not a socialist country, The
founder of ENI was not a social democrat.
&ut oil in Italy is in the public sector, In
France also, it is very much in the public
sector, The entire oil industry there is con-
trolled by the Institute of Petroleum which
is a 100 per cent Government concern, Qil
is to contend not against your own indus-
tries in this country but against foreign
companijes and therefore we cannot have
any participation of foreign companies on
their own in this. We can take them as
experts, we can take them as general con-
tractors. But owning any part of the oil
industry in this country by them is cer-
tainly a very risky business. Therefore, the
sooner these people go the better for us
as well as for them also,

But then how to set about it ? Mr. Kul-
karni has suggested thai the Law Commis-
sion has said that there is no difficulty
about taking this step, and I also do not
think of any legal difficulty. T am not a
lawyer but 1 have a hunch that there is
no legal difficulty. But 1 will look into it
and consult the lawyers. But the basic fact
is, we have to proceed according to the
law of the land, We have entered into dis-
cussions with ESSO. It is difficult for me
to divulge all the discussions. But | have
an jdea that it will be possible for us to
have control, ful] control, over not only the
ESSO pefinery but also the marketing, But
then the terms are being considered.

SHRI A, G. KULKARNI: Very good.

SHRI D. K. BOROOAH : And perhaps
it will extend to other companies. But as
1 said, basically very much will depend upon
how far we succeed in producing crude oil
in this country, That is the crux of the
matter, And if we can do so, 1 have an
idea—we are an oil-importing country but
we can become an oil-exporting country
like France, without having an ounce of
oil in its territory or Italy without having
any oil in its territory. So, Sir, I am not
different. 1 am confident that with our
exports. ..

SHRI A. G. KULKARNI : Mr, Borooah,
why do you, in the meantime, not explore
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the unexplored capacity with the t‘hree

foreign oil companies ?

SHRt1 D. K. BOROOAH : 1 am coming
to that also, As you know, we have just
bought 3 million tonnes of crude from
Soudi Arabia, It will start coming in June,
the first million. We are getting it processed
in the Bombay Refineries and we will use
them as our refiners. ..

SHRI A. G. KULKARNI :
charges ?

SHRI D, K. BOROOAH : They will get
no money. This will be perhaps the begin-
ning of a new style of functioning for us
as wel| as for them,

Conversion

I was going to say, Sir, thay this takes
cate of the problem of exploration,

SHRI S. D. MISRA : Drug industry.

SHRI D. K. BOROOAH : 1 will come
to that also. Before that T will speak about
the shortage of diesel, petrol and kerosenme.
So far as kerosene js concerned I made a
statement in the House the other day when
there was a discussion for 3-4 hours, It
was decided by the Government that there
will be a 25 per cent. cut on the produc-
tion of kerosene. Why ? Because due to
power breakdown in our wheat producing
areas and the procurement areas the culti-
vators had to use diesel for thrashing and
for transporting their grain to the mandis.
Food had to be transported in a big way
from these areas to the deficit areas. Be-
cause of shortage of power the cultivators
could not utilise power for any of these ac-

tivities, As you know, Sir, in this
country we have to procure §
million  tonnes of foodgraina  now.
Out of that 3.4 million tonnes are

being procured in Punjab, 1.3 million tonnes
in Haryana and 1,8 million tonnes in West-
ern U.P. So these areas cover about 65 per
cent of the procured food in this country.
Therefore, it was decided to make up for
this shortage of power. There wa, {terrific
shortage of power in U.P., Haryana and-
Punjab, To make up for this shortage of
power dieselisation was necessary, They
wanted dieselisation for pump also in a big
way. They wanted dieselisation for thra-
shers also in a big way. And this had to be
done quickely before the rains come. o
we had to increase the production of diesel’
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particularly for these areas, That accounted
for an incrense of 35 per cent. This we did
by cutting down the produciion of kero-
sene because, as you knew, out of one mil-
lion ton of crude you get about 48 per cent.
of Middle Distillates. Kerosene is L.D.O.
and Middle Distillates. Thirty per cent, be-
vomes fuel and furnace oil and about 30
per cent, is petrol. You can charge only
from- kerosene to diesel and from diesel to
kerosene or L.D.O. So you have to function
in this 40 per cent, of Middle Distillates.
You cannot converi petrol into kerosene
becouse at the light end you will get this
and the lower end you will get whag is
known as the heavy fraction of oil and at
the middle you will get about 45-48 per
cent. Conversion is possible only within
this . That is to say, you can convert kero-
seng into diesel and diesel into kerosene or
L.D.O. into kerosene. You get it according
fo the production pattern. Therefore, to in-
crease the L.D.O. and diesel we had to re-
duce the production of kerosene. That is
why there was a 25 per cent cut on kero-
sene and also we had to stop selling ATF.
It is not petrol. Jets are not flown on petrol.
They are flown on ATF, e, Aero-turbine
tuel, and this is only highly processed
kerosene, So we are utilising that part also
Yor diesel.

SHRI NIREN GHOSH :
reply about the Haldia
industry,

SHR1 D, K, BOROOAH : 1 am talking
of something else. I will come to that. What
I am telling you is that if we want more
diesel, we can get it at the cost of herosene
and if we want more kerosene, we have to
gat it ut the cost of dickel  These are
compulsions  of the production  patlern.
Then, another  Stute which needed diesel
ey badly wis Tamul Nadu
is a 75 per cemt power cut
production of the Madras Refinery had o
be siven to Famil Nadu and in oadition
10 that, we imported ~ome diosel il gnd
gave it to Tamil Nadu and some w0 Pun-
j?sb and wherever there js great demand
because these are industrial areas and these
are places where the power cut was very
high, Particularly in Tamil Nadu it was to
the extent of 75 per cent. Kerals did not
ke a power cut, but whay bappened in
Kerala was, we were expanding the Cochin

You did not
petro-chemical

where there
The cntne
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Retinery to 3.5 million tonnes, and this
started at a time when there was shortage
of production, Whenever you expand, -you
have to tie it up you have to close down
the factory for about four or five days in
a month, For expansion, we have to close
down for about a week in a month. Se
production hay gone down In Cochin only
because of the expansion, what is called the
tie-up with expansion, That is now com-
plete. In the meantime fithe reforming unit
had also failed, That produces petrol. That
is why there was lack of production +in
Cochin, And Cochin supplies to part of
Mysore. part of Tamil Nadu and the whole
of Kerala, 1 think now there should not
be any shortage of petrol because there has
been no reduction in the production of
petrol,

SHRI K. CHANDRASEKHARAN :
Now it has been mended ?

SHRI D. K. BOROOAH : Yes.

SHRI K. CHANDRASEKHARAN :

Your information is that petrol is not scarce
now ?

SHRI D. K, BOROOAH : The Minister
for Industry came and we discussed jt. It
is being mended. it will be mended in a day
or two; it will be mended as quickly as
possible. 1t was the reforming unit. which
produces peuol, that had failed, That is the
position, But | must say this much that
there has been not only no loss of produc-
tion of diesel, except here and there because
of yometimes shut-down, etc., but we im-
ported also u Jot oOf diesel from outside,
of the order of 200,000 tonnes. But how
can you compensate for the loss ol 75 per

celt pover in a Stae? In UP 0 was 40
e tenty meosome other Stades it was SQ
per cem Now diesel prodicnion s hased

on the s vear’sy prodiction You cannot

Increase the production ot diesel Yoo wie

bound by the production pattern which 1
bitsed upon the chatuctenstes ol the Crude
wselt, So, it is not pussible, ‘Jo-day, ler me
tell you, either diesel or kerosene is just
not available, We scoured the entire world
for diesel and keroseng but we did not get:
them. We got only about 200,000 tonnes,
because all over the world now, becwuse
of anti-potiution laws, they have banned
the use of furnace oil. which contains 3.5



325 Discus;g'og’ on the [16 MAY

per cent sulphur. Japan has just switched
over to kerosene as fuel, giving up altogether
furnace oil; 1 had a telegrain which 1
showed to the other House. Japan was
one producer of kerosene who could have
sent us some, But they require the entire
kerosene' now because they have started
usigg kerosene as fuel in the place
of furnace oil. Furnade oil is
prohibited by
laws of Japan. This was done omly for tne

6 P.M.

past one year or so, Therefore this difficulty °

was there. But Mathura refinery is being
designed in such a way that we will have
more, instead of 45 or 50, What we need
in this country today is middle distillates
and middle distillates cannot be increased.
Between diesel oil, kerosene, etc. middle
distillates cannot be increased except by
very special methods which are going to
be utilised for Mathura refinery. . .
(Interruptions), 1f 1 speng my time only
reading old paper, then T will not be
able to do much. Therefore, what 1
(}o is to study the problem as jt is and see
what can be done about it (Interruption)

First time I went to Haldia. The Bengal |

Industrie; Development Minister gave me
-a small outline of Haldia project, the petro-
<hemical project. But 1 found that there
was no project prepared. Then I got in
touch with Mr. Sidhdharatha Shankar Ray
and asked him to get a project made. And
the project is being made in consultation
with some of the experts in petro-chemicals
line. The problem with Haldia is it is a
refinery for 2.5 million tons and is also
tagged on to a fertilizer factory. The entire
feedstock there will be used as petrol in
the neighbourhood of Calcutta, in the city
of Calcutta, and for fertilizer there s hardly
any feedstock available. . .

,Sj:IRI NIREN GHOSH : Mr. Humayun
Kabir decided, your Ministry, decided, that
there should not be 2 petro-chemica} plant
and now it is converted into a small re-
ﬁnery. Why is it?

SHRI D. K. BOROOAH: 1 am pot doing
any archaeologiqal research pow. I am try-
ing to do what is possible now, .,

SHRI NIREN GHOSH: Who gave it
up? '

SHRI D. K. BOROOAH : The Industry
moves so quickly that in ong year’s time

the anti-pollution |
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! everything becomes stale and old. We are
| going to increase the Haldia refinery. We
have taken a decision to increass Haidia.
" That will provide the feedstock and we can
certainly go up to 4.5 straightway, or, may-
be, up to 6 million tons, But the problem
in Haldia is the problem of drafts of the
river. The draft is only 26 to 30 feet. No
big tanker can come there, We have been
advised by the Ministry of Shipping ‘that
next year when Haldia is going to be com-
. missioned on the ist of January 1974, they
will be able 10 bring to Haldia port only 2
miliion tons. And we need 2.5 million tons
for Haldia and for Barauni 3.5; but be-
cause the draft of the Haldia port is very
. low it is not possible for the larger or eyen
" the middlesized tankers to come. So the
whole thing has to be dredged. It is
not a sea coast. It is on the river and
the river gets silted with the result it
has to be dredged all the time. T have
been advised by the Shipping Ministry
that they are trying to do but it will
not be possible for them to get more than
40 feet draft and by 1980 it can carry up to
70,000 ton tankers. In the meanwhile the
, Shipping Ministry has about four tankers of
. 89,000 tons and two tankers they are buying
- or they have already bought of 250,000
f tons. There is also no sea coast. Tt is far
| away in the interior. AH the problems are
. being worked out. They are not my pro-
| blems alone, T have to share them with
! other Ministries and the decisions are theirs
| When we wanted to develop Cochin, we
| decided to do it, We are going ahead with
'[ the development of Cochin port at the cost
! of Rs. 34 crores. We are going to invest
‘ that much money because by this investment
! we will be saving in the long run. The pro-
; blem is that it will take many years and we
are trying to do it as quickly as possible.

About the drug industry, T would like to
say only one thing, It is an industry
which is small in size, but it is complicated
in nature for the reason that all the basic,
modern drugs that are manufactured have
become international in character, You
will have notice that the cost of research,
trial, etc. have become so expensive that it
is only the big companies that can afford to

| manufacture them. There is no escape
i from it... o
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" SHRI S. D. MISRA : By big companies
does he mean foreign dommated compa-
nigs ?

SHRI S D. MISRA By big companies
in drug industry, except one or two like
IDPL -or Sarabai which again belongs to a
larger house. have foreign equily and some
of these companies like Parke Davis have
100 per cent foreign equity. . PR

SHRI NIREN GHOSH : Do they under—
take research in their home country or
here? .- - g oo .-

SHRI D. K, BOROOAH : They do some
here, but the basic researches are done in
théir home country

-SHRI NIREN GHOSH : Then why not
take over all the-companjes and see that
research work is done here ? You are talk-
mg of. forergn exchange.

4

SHRI D. K BOROOAH : I am only
talking of the very complex mature of the
drug industry. The companies have tO
make huge investments for research. It is
not as simple ag that.

“SHRI S. D. MISRA : Our Indian houses
also ‘can do it. Government can do it.

‘SHRI NIREN GHOSH : Otherwise our
best talents are_taken away by other coun-
mes

* 'SHRI D. K. BOROOAH It is not a
question of talents. Tt is a question of
opportunity and laboratories. That is why
1 f¢él “that in this country if you want to
reduce the control the influence and impact
of -foreign drugs, the answer is public sector
drug companies like the TDPL. They can
invest money an they can develop research.
They can also acquire know-how from out-
side. We have asked the foreign companies
to reduce their foreign equity. Some of them
have approached us and said that they are
willing. But there iz another thing. We
bavd allowed-thery to make basic drugs.
Buf money is made in formulations. Till now
tiey were allowed not only to produce
basio-drugs, but also substantial part of the
formulations. Formulations carry more
profit than salé of basic drugs. What we
are thinking is that they should be allowed
to mako not more than SO per cent of the
formulahons and the rest thev must give to
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the pharmaceutical firms and manufacturers.
There is the question of quality control also.
These big companies have one good thing
about them. They are quality coascious
because they have to maintain their inter-
national reputation. So far as the new com-
panies are concerned, their experieice is
not so deep or widespread. So, Sir, a very
effective quality control system will be
necessary, oot
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. P
SHRI S, D MISRA What about
earlier licences ?

>

the

SHRI D. K BOROOAH I will come {0
thﬂt N . t g

Therefore Sir, qualrty contrOr wul b
necessary and so, we have decided that we
will have a committee to go into the enfire
problem of the drug industry, particularly
with a view to reducing foreign domination
in the drug industry by reducing the equity.
by reducing "their profits, by making them
give the formulations to non-attached com-
panies which are mostly Indian and also by
developing the public sector industry in a
big way. So, Sir, this seeins to be neces-
sary. .

Sir, I will mention one thing more be-
cause he has put a lot of questions, He
has asked about the COB. I did not know
it Sir. Now I am told the COB means
“Carry on business”, What happeneqd is
this : When the industrial licensing system
was started, some companies were already
there. Some companies were established
when there was no system of licensing and
these companies conld not be given new
licences because they existed before the
licensing system came since they were al-
ready allowed to carrv on the  business.
This is the kind of busmess they are having,
But the main point is this : In these cases,
many of them have expanded their manu-
facturing capacity and utilised it without
any authority from us, B

_SHRI S. D. MISRA : Sir on a point of
order. Sir, I am on a point of order and
you must give me sofe time,

THE VICE-CHAIRMAN (SHRI- V. B.
RAJU) : Yes, what is the point of order ?

SHRI 8. D. MISRA:; Sir, the Minisier

is saying that the COB licence is just for the
expansion of the work that they have al-
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:eady been doing, It means it is a licence
for _the work that was betng dene by the
pa.rf es. But, Sir, Y have a statement here
of the Minister. T refer to the stalement
made on the 8th May in the Lok Sabha in
reply to an Unstarred Question, Sandoz,
. Bombay and some other parties have never

made Intestopan and certain other tablets &
there are some other medicines also which
} can poing out if you give me some time.
Rut 'COB licences have been given to these
tureign firms, How is it ?

THE VICE-CHAIRMAN (SHRI V. B.
R’A,JU) : T think this is your fast point.

- SHRT S. D. MISRA :
'Minister’s reply, Sir.

SHRI D, K, BOROOAH : Sir, I will tell
ypg -now. CORB licences are required under
thc Industries (Development & Regulation)
Act .Under Section 13(c) of the said Act,
lmqpccs are tequired in the case of indus-
t;nal uuderta,kmgs to which the provision
of thls Act did not originally apply, but

e me applicable after the commencement
of Lht; Act. These are two things, Sir, This
is' my brief, Some companies did not apply
because they are small companies. But,
later- on, the policy was changed and they
werg also included and this' is how the
EOB licences are given.

I TA LN

- SHRI S D.- MISRA You will agree
that Sandoz is pot a small company, It
s ome of the biggest compames in the

coudlry.

SHRI D. K. BOROOAH: 1 do not
knqu, But let me read aut what I have
g0t “here; “Insofar as certain drugs were
congerned, the COB licences were issued
under the following circumstances accord-
ng
announced in 1970.” Industrial undertak-
ings which are previously exempted from
licensing provisions of Industries Act, be-
cause foreign exchange not exceeding Rs, 5
Jakhs. . .

SHRI S. D, MISRA : I am very sorry,
Sir. You will definitely say that I am tak-
ing your time. But I may point out to you
that T made my point in my speech in a
minute. The case of this very house of the
Birlas, when they exceeded 10% of the
capacity, went to a court of law according

it depends on the

“to the Industrial Licensing Policy
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to the direction of this ﬁouse, And in this

very House an answer was given, which 1
can lay on the Table of the House. This
was the answer given by the Minister.
Foreign companies which exceed 3009% or
400% of their capacity have been regula-
rized. Why ? These are foreign companies,
not Indian companies—not. Birlas, Tatas,
Dalmias and others. Foreign companijes are
more favoured in this country than the
Indian monopolists,

SHRI D. K. BOROOAH : This is not a
fact. .

SHRI NIREN GHOSH . Sir, the Govern-
ment is showing more favours to foreign
companies. . . . (Interruptions).

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : There ends the matter, You may
go on with your other points. ..

SHR1 PREM MANOHAR : What about
Soda Ash ? ‘1

-SHRI D, K. BOROOAH : That is owned
by larger houses—Sahu Jain, Tatas and
Birlas, Saurashtra Chemicals applied fot
expansion. The expansion was processed in
my -Ministry and processed ond  recom-
mended by. ..

SHRI PREM- MANOHAR : Not a single
step has been taken for increasing the pro-
duction of Soda Ash

SHRI D K BOROO&H Of the. three
companies which are the basic manufac-
turers of Soda Ash-—Tatas, Sahu Jain and
Birlas——the Tatas have expandéd earlier.
Birlas had applied for it and their case
wais processed and sent. to the Company
Law Department, because they are a larger
house. That has to get the clearance from
the Company Law Department, and also.
{ think, the MRTP; T do not know about
that. The second onme is Sahu Jain, They
have not met me so far. They have mnot
applied for it, But another group of the
Birlas, with Mr. B. K. Birla, saw me and
they applied, and I replied to them thaf
we would certainly process it. In the pub
lic sector we are building one at Haldia
This is the position now. Mr, Birla cam:
to me the other day, abont a wqq;-. ago
and Y asked him to get the c\earam:e. fron



Messages from

331

{Shri D. K. Borooghl

the Company Law Department. Thig is the
position. Soda ash is very importance com-
modity, It is not only needed for my
Ministry; it is also needed for glass indus-
try and a large number of other industries.
Thc_réforg we are looking into this, But
then ghére are certain constraints, We have
to cut out some of the corners of procedure,
and 1 hope before long we will be able to
do something. .

MESSAGES FROM THE LOK SABHA
I THE APPRENTICES (AMENDMENT)
BirL, 1973
1I RESOLUTION re  PARLIAMENTARY
ool COMMITTEE TO REVIEW RATE OF
DIVIDEND PAYABLE BY RAILWAYS TO
GENERAL REVENUES
SECRETARY : Sir, 1 have t report to
the House the following messages received
from the Lok Sabha signed by the Secre-
tary of the Lok Sabha :
1)

“I am directed to inform Rajya Sabha
that the Apprentice (Amendment) Bill,
1972, which was passed by Rajya Sabha
at its sitting held on the 27th Noyember,
1972, has been passed by Lok Sabha at
jts sitting held on the 15th May, 1973,
with the following amendments :

Enacting Formula

1, “Page 1, line 1,—
for ‘Twenty-third’ substitute “Twenty-
- fourth’.” ,
Clause 1
2, “Page 1, line 4,—
for <1972’ substitute ‘1973

{ am, therefore, to return herewith the
said Bill in accordance with th: provisions

1164RSS(73 GIPF.
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of rule 121 of the Rule: of Procec{ure
and Conduct of Business in Lok Sabhy
with the request that the concurrence of
Rajya Sabha in the said amendments be
communicated to Lok Sabha.”

Sir, T lay the Bill on the Table,
(1) *

“I am directed to inform Rajya Sabba
that Lok Sabha, at its sitting held on
Wednesday, the 16th May, 1973, adopt-
ed the following resolution :—

‘That this House dg recommend to
Rajya Sabha to agree to associate pae
more member from Rajya Sabba with
the Parliamentary Commitlee  to
review the rate of dividend which is
at present payable by the Ra:lvny
Undcrtakmz to General Ruvcnues oy
well as other ancxllary mattery iy
connection with the Railway Fimqa
vis-a-vis the General Finance napd
makc recommendations thereon to be
nommated by the Chairman anﬂ to
commumcatc the name of the member
so appointed to this House.’

I am to request that the concurreacs
of the Rajya Sabha 1 the said rcsolulim
and also the name of the member of
Rajya Sabha so appointed, may be com-
municated to this House.”

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : The House stands adjournsd #Hi
11 AM. on the 18th May, 1973.

The House then adjourned at
twenty minutes past six of ﬂie
clock till eleven of the c]oek on
Friday, the 18th May, 1973,



